2 Rly. Budget,

Q
w

[ Tw fasre qraara)

:
;
!
3
2
3

e
i

L
_% z
i
he=

1533
Y
1.4

Chet
23y

-
14
i

A

31
32
1
3

14
134
e
am;—'

133

|

ﬂv;,,_,

33"

%ggﬁ
: 13,3
%
%%%?gg

%
%
b
PEE
14
141

o 1
A

3
>
ry

STET awre  gf=a, wifz-
qd FHER W/ oA W FE A
TATT T L)

z

13

wa: SuME Hedt ¥ owWiwm g [® d TH
dag ¥ gfvoa #imet oF fagelt o0 & JardAl
#®1 &2 e gera aqr gewEr mrfaafaay
od &AW ant & @[T 9¥ oW F1EA
m?sﬁﬂ‘fﬁ?fwr faiy zve ®Y smAeAf
F3 )

weas S, AF WSE HAT ST qFT 9T &L
gu ¥, I TH AEa § mwrwarea fzar
qr |

ng Wawr@ W U wey (st dvrem
wwwrn ) Wegsw Sff, & o a@ wEr
qr | g4 wgr g1 & @ifew @y ww E
adm feva &1 @) 8 e ardm few
g F A% gW WEC FATEA | g7 St TAA-
Tz g wrET Sar 72 2, Iaf s aen
TR 2omANHE 7 @ T AR ¥, u9dEw
o Unfeza, # fam 2 =T 0% 100
FTAT §0 & W FIEIT F 9

12.42 hrs.

RAILWAY BUDGET, 1930-81—GEN-
ERAL DISCUSSION

MR. SPEAKER: The House will now
take up general discussion on the Bud-
get (Railways) for 1980-81.
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PROF. MADHU DANDAVATE
(Rajepur): Mr. Speaker, Sir, while
initiating debate on the Railway Bud-
get, at the very outset, I would like
to remind the House that on 12ih
March, 1980, when I spoke on the
Railway’s Vote-on-Aecount, I had ex-
pressed a fear that even in the second
session of the 7th Lok Sabha if a full-
fledged budget 1s not being presented,
one of the motivation must be that the
budget would be presented after the
nine assembly elections and a big
budrden would be coming forward I
would have been extremely happy if
what I had predicted had come out
to be untrue but unfortunately, I have
been proved to be correct and today
we find that there has been put a huge
burden of 204 crores. I was very un-
happy, not so much angered but pain-
ed, by the speech of the Railway
Minister.

It has been the convention that
whenever the Minister presents a bud-
get, whether it is the railwav budget
or the general budget, we take it for
granted that administration is a con-
tinuity. Amang the officers, these are
some who are permanent and
there are some who are temporary,
but the ministers are always casual;
they come and go out, We have to
treat the entire administration as a
continuity. Unlortuna':'v, T find that
Panditji during his speech said in
paragraph 4, page 2:

“Due to the setback in Railway
working in the last three years, the
restoration of efficiency to 1976-7%
leyel may take some more time.”

T.et it be very clear, T would like to
quote the very document which has
been circulated to the hon. members
along with the Budget papers. Here
1 have got the Annual Report and
Accounts for 1978-79. You see the
very opening paragraph—Review and
Prospects . It says:

“For the third year in succession
the railways earned a surplus, al-
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beit of a Jower order amounting to
Rs. B6.86 crores despite a fall in
freight traffic and without any re-
vision in the fares and freight struc-
ture.” '

Your own document can be gquoted to
contradict what you have exactly said.
Not only that, the new government
has respected the old commitment and
they have arrived at an agreement
with the recognised [federations re-
garding tlie praductivity linked bonus.
If you go through the clauses of the
productivity linked bonus, you will
find that the base year of performance
that they consider for this agreement
on bonus is the year 1977-78, which
performance was supposed to be the
record pesformance, The performance
in railways is not to be judged merely
in terms of absolute *onnes that are
moved bt in terms of tonne-kilo-
meterage leave aside, for the tLime
being the passenger Kkilometerage.,
But even if you take the number
of tonnes that are moved by
the number of kilometres through
which the tonnage has been moved, it
has been found out. Then again from
the very documentig that you have
given to us, 1t is found out irom the
Annual Report that as far as 1977-78
is concerned, the net tonne-kilome-
ters was 1,50,250 million units; and 1n
the previnus year which efficiency you
are expected to reach, it was 1,44,030
million units. So, the performance in
terms of net tonne-Kilometers in 1977-
78 was highest. It was a record; and
that is why, in the productivity bonus
agreement, it was decided that that
should be considered as the base year.
Not only that, the surplus was maxi-
mum in the 126th year of the rail-
ways. The actual surolus mopped up
was Rs. 126 crores. What a pleasant
coincidence?

I hope that every year along with
the year there is a coicidence between
th surplus and also the year of the
railway, but, unfortunately, this does
not happen that way, There is one
more aspect to which I would like to
make a reference and that is the sur-
plus that has been mopped up. It is
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true that in the interim Budget that
was projected there was a deficit of
the order of Rs. 88.12 crares. Today,
we find that there is a surplus of the
order of Rs. 42.11 crores and that too
after impasing heavy burden of Rs.
204 crores, part of it is the freight,
part of it is the increase in the pas-
sanger fares of various classes. 1 do
not want to go intp those details; they
are already mentioned in the speech.
Here I would like to add that one of
the important aspecis for our entire
finance and economy of the Indian
railways has been ihe capital structure
of the railways. You will be shocked
and surprised to kanow tihat though
the railway finances were separated
from the general finance as early as
1924, till we presented the railway
Budget twyp years back, this capital
siructure, outmoded capital structure

of the railways remained completely
unchanged.

In my very first Budget speech, I
had announced that we will appoint
an expert committee to go into the
various aspects of capital structure.
The capital structure was reviewed.
It was decided that all the dividend
liabilily will be treated as deferred
liability. It was decided that no loan
will be drawn on which we will be
required to pay interest. As a result
of that, last time, there was an ex-
emption of the order of Rs. 93 crores.
So. this was the advantage that accru-
ed and that advantage would he avai-
lable to al] the administrations to come,
no matter to which political party the
ruling party belongs. As 2 result of
this particular advantage and n2lso be-
cause of Rs. 204 crores of additional
fare and freight rise, they are able 1o
mop up surplus of the order of Rs.
42.11 crores. But here again you will
find that though this surplus has been
mopped up, 'n realily, that surplus
will be actually squandered away.
You will find that—I am just reading
one small paragraph from the con-
cluding portion of the interim Budget
the initial deficit of Rs. 38.12 crores
has been converted into a surplus of
Rs. 42.71 crores.
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. “out of which Rs. 36,04 crores will
be appropriated to meet the expen-
diture chargeable to Development
Fund and payment of interest lia-
bility of Rs. 11.04 crores on the out-
standing loans of Rs. 189.50 crores
in previoug years. The balance of
Rs, 6.87 crores will be utilised to-
wards a partial liquidation of the
deferred dividend liability. The
necessity of taking further loans
from the general revenues will thus
be obviated.”

That is obviateq because we have
changed the capital structure radi-
cally and so henceforward all the di-
vidend liabilities will be deferred liabi-
lities. No loans will be drawn to pay
dividends on which interest will have
to be charged.

While giving my first reaction to
the budget that was presented yester-
day 1 said that it was a conservative
budget that lacks a dynamic thrust.
It is because I find that there are
certain basic financial aspects of the
Indian railways that havz to be gone
into. It was our effort during the
janata government to appoint commit-
tees to elicit public opimon and con-
sult trade unions and try io see that
certain basic structural changes in the
finances of the railways were brought
about. One aspect is the capital struc-
ture. We have already dealt with it.

The second problem is the problem
of social burdens. It is a problem pecu-
liar to our country. In no other part
of the world social burdeng are lifted
by the railways; they are lifted by
the respective central governments of
those countries. Here we have got so-
cial] burdens of the order of Rs. 189
crores and some change is called for.
We had appointed a committee and
probably the report is ready. Perhaps
the ministry had no time to go in de-
pth into this report and try to find
out whether the recommendatiors of
the report can be utilised in the bud-
get projections. Then there ig the
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national transport committee popular-
ly known as the Pande Committee and
that has also submitted its report. If
some of the important aspects of the
Pande Committee report regarding
coordination between various means
of transport were to be imported into
the content of the budget, would have
some structural changes would have
been possible; it would have been
possible to mop up more traffic and
bring about better coordination and
see that certain sectors are reserved
only for motor traffic and certain are
reserved for the railways. But
that has not been done. It wag our
effort to find out that the railways
acted not only as an agency of finance,
not only as an important mode of
transportation, not only as an impor-
tant mode of conveyance for the pas-
sengers but also as an instrument of
integration of the country. When we
actually opened up the Trivandrum-
Kanyakumari traffic, at that time we
hag announced that gn the coming
Gandhj Jayanthi day we would start
a new train right from Jammu Tawi
to Kanyakumari; that would be the
longest train and would be passing
through various states and that would
symbolise the unity of the country and
I had planned to name the train as
Aikya Bharat Express; that was our
dream and that was frustrated.

Varioug sections of South India have
been consistently demanding that
there must be speedy development of
West Coast railway which passeg thro-
ugh Maharashtra, Goa, and Karnataka
and develops a direct link with Tamil
Nadu and Kerala. In the true sense
it would be a symbol of national inte-
gration. More funds have to be made
available. Now the project 1s already
going on. I am thankful to the Minis-
ter; all the old commitmentyg that were
made by the previous government
have been respected by the new Minis_
ter; I am thankful to him for that but
more allocations are to be made;
otherwise all these projects will be
merely national.



When the question of diesel and
petroleum prices came up my hon.
friend comrade Indraji Gupta asked
whether the hon, Railway Minister
was conscious of the fact that the
steep rise in the price of diesel was
bound to affect diesel traction and he
got up and saild: I am conscious of
that fact. When we go through the
budget speech and the various docu-
ments, I do not feel that adequate
note has been taken of the fact that
the rise in the diesel price is going
to affect the entire economy of the
Indian railways.

—

12.55 hrs.

[Surt HARINATHA Misra in the Chair].

What is the position of the Railway
traction? We find that we have steam,
diesel and electric traction. For certain
reasons there has been unevenness
in three tractions. To-day, we find we
have 8,263 engines which are steam
engines, 1903 diesel engines and 844
electric engines. Already Indian Rail-
ways have stopped manufacturing
steam engines because it is out-moded
traction and it has to be discarded.
Therefore, these tractions are very
important. [t is wvery interesting to
find oul that for 1,000 gross tonne kilo-
metre, what is exactly the fuel struc-
ture? I would lhike the Minister to
study the fuel economy of the traction
and he will find that as far as steam
traction is concerned, for 1,000 gross
tonne kilometre the steam traction
will cost Rs. 9,-, diesel traction will
cost Rs, 6/- and the electri¢c traction
will cost Rs. 3|- and at a time when
the diesel prices are going up, we will
have to concentrate more on electric
traction, Consistently I have been say-
ing and also the Members of the Op-
position, when we were in power, had
fully supported us that we will have
to go in for more and more electric
traction because that will be the chea-
pest in the long run. Of course, in the
short run, it will be costly because

.. JYAISTHA 27, 1902 (SAKA)

1980-81—Gen, Dis. 210

the cost of construction during elec-
trification is very high. We find that
per kilometre Rs. 13 lakhg are to be
spent. I had repeatedly suggested that
our Research Wing should be able 1o
go in to study the problem in depth
and try to find out how the cost of
electrification per kilometre cap be re-
duced from Rs. 13 lakhs to a lower
denomination so that it would be pos-
sible for us to extend the degree of
electrification in the country at a time
when the prices of diesel are going up.

One of the aspects that has to be
borne in mind is the necessity of the
Indian Railways to go in for more
captive power plants, Unless we are
able to have more and more captive
power plants because of the irrational
traffic to which the hon. Minister has
rightly made a reference in his speech,
it will not be possible for us to have
our traffic developeq in a rational
way.

13 hrs.

The Lok Shaba adjourned for Lunch
till Fourteen of the Clouck.

The Lok Sabhg re-assembledq after
Lunch at four minutes past Fourteen
of the Clock.

[MRr. DEPUTY-SPEAKER in the Chair],

RAILWAY BUDGET, 1980-81—GENE-
RAL DISCUSSION—Contd.

MR. DEPUTY-SPEAKER: Mr.
Dandavate may continue his speech.

PROF. MADHU DANDAVATE: I
was referring to the question of the
urgent need to have more captive
power plants for the railways, espe-
cially at the present —moment, when
there is a lot of power shortage.
Though it hag been the accepted con-
vention that whenever power shed-
ding has to be done, the railway
should be the last to he affected, in
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spite of that, it woulg be always
better that we shoulg he sble to have
our captive power plants. If there
are two units of 220MW in placeg hike
UP, Bihar and Bengal and if we up-
grade some of the existing power
stations, in that case, it will be possi-
ble for us to see that all the require-
ments of the railways will be ade-
quately met. If that is done, the
efficiency can be increased to a very
great extent.

Then 1 will come to ‘the question of
primary renewal of our tracks. I was
going through the Budget documents
eng I was happy to find from there
that whereag in the original interim
Budget, for the track renewal Rs. 35
crores were actually allocated, this
time Rs. 100 crores have been allocat-
ed. It has been found out with the
help of the usual ultrasonic testing
machinery that about 5000 kmg of
track needs immediate primary re-
newals. And in the course of the five
year plan, it will require about Rs. 560
crores to see that the primary rene-
wals of the track are effected proper-
ly, otherwise, there is likely to be
multiple fractureg of the tracks and
that will leag to more accidents,
Already in the short duration of the
time—I do not want to blame any-
one—because of these developments
regarding the track we find that acci-
dents are on the increase. If these
accidents are to be avoided, it is
necessary that Rs. 560 crores are al-
located for the entire five year plan.
So, a minimum of Rs. 100 crores will
have to be there in one year. I am
glad that the Minister has been able
to persuade the Planning Commission
to allocate Rs. 100 crores for track
renewal in place of Rs. 95 crores that
were already assigned in the Interim
Budget.

What is needed today is that once
the renewal of the track is effected,
those rails which are already removed
¢an be utilised for other gauges.
Fherefore, from that point of view,
it would not be a total waste, Keep-
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ing that point in view, priority shoyld
be given to this in order tp reduce
the accidents. I am happy that in the
Budget Rs, 100 crores have been allo-
cated for this particular task.

It is very necessary to tee that the
line capacity is increased. There are
more lines and more conversions. For
that, provision shoulg be there for
more rolling stock and more wagons.
The Railway Minister in his speech
hag clearly mentioned that some of
the failures are due to the faci that
foods traffic continues to be irrational.
I may assure the hon. Minister that
the country as it is sitnated, ig bound
to have unevenness. As far as cer-
tain commodities are concerned, therec
are boung to be certain surplug States
and there are bound to be certain de-
ficit States, To take a concrete jllus-
tration of the movement of the food-
grains, you will find that from a part
of UP, Haryana and Punjab. we are
required to move foodgrain- right up
to South, up te Gujarat, Maharash-
tra and other parts and as a result of
that, you find that the :novement be-
comes very irrational,

As far ag movement of cement is
concerned, the consumers of cement
are in one place gnd actually the
manufacturers are in some other
place. And as a result of that agein
with respect to the moverenr of ce-
ment, you will finq that the movement
becomes very much irraticnal. With
all our optimism and with the indus-
trial development that is taking place
with all our effort to see that the re-
gional imbalance between various re-
giong is eliminated, it will take its
own time. In the meantime, the en-
tire goods traffic for some years to
come, ig bound to be irrational. That
being so, it is very necessary that we
have four lakhs of wagons at the
Railway’s command. In normal times
they should be quite sufficient to
carry out the movement of the com-
modities in the country. But when
the traffic becomes irrational, even
four lakh wagons would not be suffi-
cient at all. Therefore, we will have
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to gee that the rolling stock s increas-
ed. There also, 1 find that there has
beem a slight incresse. Wherveas in
the original March Budget Rs. 291
crores were assigned, now Rg 341
crores have been assigned. So, to
that extent, there is definitely a pro-
gress and 1 think, that pace will have
to be kept up. We have to see that
more wagons ang more rolling stock
are there. And the line capacity also
has to be increased.

¥You have tg assume ircational tra-
flie for some time.

At the same time, there is another
by-product of this developmental ac-
tivity, That will have to be kept in
mind,

Sir, it is very unfortunate  that
though the Indian Railways have com.
pleted 126 years of their life, we have
been able to have only 1,000 route
kilometers of railway in our country.
We have 11,000 trainsg and aboui 7,000
stalions. You will be surprised to
know that about one crore of passen-
gers travel in the trains i1n our coun-
try every day—suburban ag well as
non-suburban trafficc. When 1 just
gave this information *o one foreign
rournalist, he wag surprised. He said
‘What happeng in  your country?
1.60th of your population is always
in the train?” 1 said: “Inside the
irains as well as above the trains.”
That is the position today. And {hkere-
fore, that being the position, it is ob-
rolutely necessary that we have more
line capacity. We have 61,000 route
kilometreg in 126 year and a major
portion of it has been constructed
during the British regime. I do not
want to attribute any  political mo-
tives, but the fact is that for their
own political reasons, 1o bring about
administrative unity of the country
and to build up certain commercia)
centres they wanted certain railway
lines to be built up and as a require-
ment of their administrative apparatus
and commercial requirement they trieg
to build up the railway lines, Up to
this day only 61,000 route kilometres
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of railway are there and therefore, i
must say that this particular ling cap-
acity will have tp be increased.

There is one by-product to which I
would like to make a reference. When
we try to have more lines especially
in the backward areas, one advantage
in this construction activity of the rail.
ways is this. When one kilometre of
line is constructed, it gives jobs to
about 1000 persons and if 1,000 persons
can get the jobs of various cate-
gories when one-kilometre line
is contructed, in that case you can
imagine that if you are able to 1n-
crease this construction or develop-
mental activity of the vailways on a
very big scale, how best it will be,
One of the by-products of this con-
struction activity will be the solution
of the unemployment problem in the
country and that will be one of the
important aspects that will have to
be borne in mind,

Sir, I would come to the problem of
employees. 1 am happy that to some
extent the aspirationg regarding
bonus have been fulfilled. Bonus has
been linked up with productivity and
making the calculations. I am very
clear that even if slight variation is
there, workers are not going to lose
much ang therefore, tha* formula is
quite all right. That is why, I accept-
ed the recogniseq olutions. Of
course, they would like the original
demand to survive, but even then it
is g very happy and pleasant compro-
mise that has been arrived at by
linking up bonus with productivity.
But at the same time, there are other
aspects of the problem,

You will be surprised to know that
as far as the Indian Railways are con-
cerned, the disparity  between the
wages of the workers working in the
railways and those working in other
public sector undertakings is extre-
mely wide. For instance, to give a
simple illustration...

™MR. DEPUTY-SPEAKER: That was

one of your demands during the
1974 railway strike.
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PROF. MADHU DANDAVATE:
Yours ag well as mine, Sir, and when
the demand comes from the Chair, it
will be respected!

PROF. N. GG RANGA (Guntur):
You insulate a small section of wor-
kers and turn them into aristocrats.

PROF, MADHU DANDAVATE: 1 am
referring to that. Prof. Ranga, I have
got a lot of agreement with vou on
that point. I only want to point out
to you that as far ag the public sec-
tor undertakingg are concerned and
as far as the railways are concerned,
take only one illustration. The mini-
mum pay of a railway man is Rs. 196
ang in steel plants it is Rs. 300, and
if you take into account holidays, the
working hours and so many oOther
things converted into iinancial bene-
fits and all that, even if you discard
the bonus aspect, the total will bLe
Rg. 475 in the case of railways and in
the case of steel plants it will be
Rs. 658. So, that will be the extent of
disparity. 1 have got a full chart with
me. I do not want to take the time
of this House to indicate to yvou how
much disparity is there. To give you
one concrete instance, :f a pilot takes
a train containing coal and gas to the
Steel plant and hands over the same
train full of coal to a pilot of the steel
plant, in that ‘~ase, when he takes
away that particular trawn, actually
the difference between his wage and
that of the worker working in the steel
plant will be nearabout Rs. 200.

PROF, N. G. RANGA: What about
our workers in the viTlages?

PROF. MADHU DANDAVATE: I
fully agree with him that in this
country the rural workers and those
in the industrial fielq will have to sit
together and see how a balance can
be brought about.

MR. DEPUTY-SPEAKER: That is
the reajon why he did not implement
one of their own demands when he
was in power.
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PROF, MADHU DANDAVAIE: I
take it as a remark made in a lizhter
vein. You yourself had raiseq it in
the other House a numbe, of times,
and you know how many out of the
total number of demands of the wor-
kers, which had remained unfulfilled,
had been conceded by us. We started
from the lowest rung of the ladder.
Fifty thousand Class IV workers got

selection grade for the first time in
their lives.

MR. DEPUTY-SPEAKER: It is only
to help you escape from the interrup-
tion of hon, Prof. Ranga.

PROF. MADHU DANDAVATE:
Prof. Ranga’s interruption ig so plea-
sant and mild that nobody will be
hurt by it at all. I enjoy it.

There is another very important as-
pect, important from the point of view
of administration, managementi as well
as trade unions, and that is trad-
union rivalry. Many probleme crise
because there is a feeling that some
sort of injustice has been done to the
workers. that when thev deserve 10-
cognition, it is not granted t¢ them
If that sort of feeling in the minds of
a section of the workers is to be re-
moved, T would humbly request him—
I cannot advise him, as far as Pan-
ditji is concerned, he is a voteoran, und
I dare not use the wora “advice”
even in my dreams—to concede the
proposition without waiting for the
comprehensive Indusiiial Relations
Bill. He should make a heginning
with the railways and tell all the
concerned unions that he will not be
partial to any of them. Let us have
ballot throughout the country among
the railway workers, and whichever
union they vote for as their own
union will be recognised, and the ques-
tion of the representative character
of the trade unions will be soclveg once
and for all. In principle, a'most all
the unions are committed to this, but
there are certain reservations, and
they are well known. With your
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trade union background-—1 must not
refer to your qualities as a trade
unionist when you are in the Chair—
you know that there are a number of
reservations on this issue, but let the
Labour Ministry sit with the repre-
sentatives of the workers round =&
table, let us have this as gn experi-
ment in the railways and see wWhat
happens. Later on the comprehensive
Industrial Relations Bill will come.
If that decides that in every industry
recognition will be granted on the
basis of secret ballot, the question
will be solvegq once and for all, but let
us make a beginning with the vail-
ways. That would be my humkle re-
quest to the hon. Minister.

Ag far as officers are concerned,
there has been a long standing demand
that there must be cadre review. The
process was started, and 1 am very
happy that it has been completed. I
am sure the officers are happy at this,
but there are officers and officers,
There are medical officers whose per-
centage is near about 25. Their cadre
review was not undertaken along with
the others, but fortunately an assur-
ance was given that it would be done.
I had tabled an Unstarred Question
the other day, anq the reply to it
states that it has already been begun,
I hope and trust that it will be com-
pleted with the same speeg with which
the fares have been increased. I hope
that this process will be completed
so00n.

I would like to make reference to
one aspect. We have been giving a
number of amenities 1o the passen-
gerg travelling in classless trains and
other trains. I woulg quote from what
the hon. Minister has stateq in his
speech. He has stated that {rom 1974.
75, there hag been ng increase in fares
and freights, excepting, of course,
some increase, in the seasunal passes,
that was introduced last year. Other-
wise, ag far as the genera] fares and
freights are concerned. there has been
no substantial rise. But in spite of
that, the amenities have been provided
and it goes to the credit of all the past
administrations that without increasing
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the fares and freights, thig particular
change has ‘been brought about,

In thig connection, I woulg turn to
the problem of guburban trains. There
are a number of places, a number of
metropolitan cities, where the question
of improvements in the suburban ser-
vices ig important, In Bombay. again
the pattern is uneven, If you take
the Western Railway and the Central
Railway, the patterm is different.
There is a total anarchy as far as the
suburban serviceg in the Central Rail-
way is concerned. For that, I would
not blame the Minister at all. The
reason is, as early as 1850, certain
planning was done, but telescopic
planning was not undertaken. The
rakes were imported from UK and
31 per cent of the rakes, utilised for
the suburban trains in Central Rail-
way, for compressors and alsg for
traction motorg were imported ones.
Those who imported these rakes in
1950 ought to have imagined that when
their life is completed, at that time,
those designs of the compres-ors and
traction motors will become obsolete
and those manufacturers will not be
manufacturing them at all and today
what has happened is that our com-
ponents do not fit in and as far as
those firmg are concerned, they say
that these designs have become obso-
Jete and g5 they cannot export at all.
As a result thre is a total chaos. In
the Western Railway, we have got all
indigenous materials and therefore,
that problem has not come up. I hope
and trust that thege problems will be
properly attended to. Because 31 per
cent of the rakes were imporied ones
and quite a good number of them,
having completeq their life, there is
a total anarchy as far as the suburban
serviceg in Central Railway is con-
cerned. I hope and trust that ihe
Minister will give special attention to
these problems.

There is one more aspect to which I
woulgq like to make a pointed refer-
ence. There is a scheme in which
there has been an increase in sur-
charge. There has been increase in
fares for those who travel by air-
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conditioned coaches, by first class and
by second class fqf those who travel
up to 50 kms, there is a certain rise
in fares. But with all the changes
and also the changes in the rates of
seasonal passes, monthly and quar-
terly passes, some commuiers of the
industrial areas are bound to feel
the pinch. But there I hag made one
suggestion when ] presented the last
Budget. 1 had suggested while in-
creasing the rateg of the vasses, though
the increase was reduced by 50 per
cent later on, that one of the ways
out is to see to it that for the increase
that has been incorporated for the
seasonal passes, whether they are
monthly or quarterly passes, the bur-
den, can be passed on to the em-
ployers. For instance, if there are
textile magnates or there ate certain
Government offices or corporation offi-
ces, we can tell the employers that
this increase will have to be transfer-
red tp them and if that is to be done.
legislation will have to be brought
for that. I am very sorry to find tnat
after our Government fell no effort
was made either at the Central level
or at the State level, even to think in
termg of bringing forward such a legis-
lation, with the help of which, the
burden can be transferred to the em-

ployers and the employees can be pro-
tected to some extent.

There has been a certain rise in
fares and freights. Certain commodi-
ties have no doubt been excluded. 1
would like to make a humble request
to the hon. Minister. He has already
given a list of those commodities
which are completely exempted from
the surcharge of 15 per cent viz., salt
for domestic use, sugar, foodgrains,
pulses kerosene o0il, edible and hydro-
genated vils. chemical manures, fire-
wood and charcoal. These are nine
categories which are already excluded
and they are exempted. But I would
like to make certain additions, An
agriculturist would definitely welcome
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those changes. I am sure, Panditji
who has deep sympathy for the agri-
cultural class will be able to consider
these demands which are extremely
important,

For instance, there are vegetable
growers; there are onion growers,
there are people who grow fruits, like,
bananas, one very healthy tendency
that has been developing, as far as
bananas are concrned, is that a large
number of cooperatives are coming up
in Maharashtra., And they are co-
operativeg in a true sense. The word
“cooperative” in ertain/ sectors has
become an agbuse. But only in the field
of bananas, it is not so. Therefore, we
had given them certain concessions.
When I was the Minister, when the
concession was given to them, I
addressed a confergnce of those banana
growers along with traders and 1 told
them that only if the benefit of this
concession does not go to middlemen
and goes to the peasants themselves,
thean alone this particular concession
will continue, When that threat was
given, the entire benefit of that con-
session went directly to the peasanis
and banana growers and, as a result ot
that., they were able to benefit a lot
Therefore, | would earnestly reguest
the hon. Railwav Minister to
consider this. I would uke that
the surcharge should not be theie
But T know that surcharge is not going
to be cancelled. Let us be very modest
in all matters, Having been the Rail-
way Minister at ome staze. I know the
total rejection of all the levies which
are already introduced cannot be there
and, threfore, I know that srcharg:
is not going to be cancelled. But at
least if some of the commodities to
which ] have made a reference, and
these are agricultural commodities, are
completely eliminated or exempted, in
that case the agriculturists would be
able to benefit a 1ot. I am sure, my
hon. friend, Prof. Ranga will be able
to extend a warn welcome and a
wholehearted and an ungualified
support. It is an issue which cuts
across party lines.

SHRI Y, S. MAHAJAN (Jalgaon):
It is a wery good suggestion.



221 Rly. Budget,

PROF. MADHU DANDAVATE: My
hon, friend, Mr. Mahajan, also comes
from an area which is very well-known
for banana growers, They are not only
sweet but they are in abundance also.
They are grown by a number of co-
operative societies.

MR. DEPUTY-SPEAKER: You
know, banang is a cash crop. Wg are
exporting bananas.

PROF. MADHU DANDAVATE: I
know, In spite of that, that should be
there.

As 1 said earlier, in this budget, one
of the lacunae hag been that there have
been no new innovations, whether of

a financial type or new types of
schemwas or new types of amenities,
As far as these innovations are con-
cerned, they are completely lacking.
Therefore, this budget is just going
along the beaten track. That exactily
has been my criticism.

MR. DEPUTY-SPEAKER: On your
path or on a different path?

PROF. MADHU DANDAVATE: 1
said, beaten track-track <c¢an mean
anyihing in the railway terminology.

~

Now, in the end, I would like to
say this, I am sure, 1n thig not only
this House but the entire country will
share my sentiments. In every time
of crisis, it has been established in
thig country that the forces of def-
ence, the forces af railwaymen and
railway officerg have risen to the
vecasion and they have done their
job. Whether there are floods, whe-
ther it iz construction of bridges,
whether it is protection of the people,
I woulq 3just guote one instance
which has a ]ot of human touch. Near
Calcutta, near Sealdah, when the
cash box wmas kept in one locked
room and when there were floods—
there 1s a railway colony—and a
number of bundles of notes were
floating on water, the railwaymen
there jumped into water @and they
prevented outsiderg coming in; they
caught hold of those note packets and
handed them over to the station
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master. When the cash was ecourmted,
it was found that not a single rupee
was Jost. That wag the integrity
shown in timeg of crisis. @ Whether
it is in Tamil Nadu, or Andhra or
elsewhere, or in Bengal or in Delhi,
when there were floods, round the
corner, the railway workers worked,
the railway officers worked, the rail-
way  engineerg worked and the
administrative gtaff worked. They
did the job wonderfully well. Whe-
the; there is crisig in the country or
outside the country—in the c¢ountry,
in timeg of floods and other cala-
mities and outside the country, in a
country like Nigeria; I do not want
to cast any aspersion on Nigerian
railwaymen but it is a fact that the
management was completely dilapi-
dated ang the railwaymen were not
able to work properly, our country
offereq massive managerial support
to the Nigerian railways and you
must have read in international presg
that the entire world congratulated
the Indian railways and the Indian
railway officers for having put the
Nigerian railway on the proper track.
I want to congratulate all of them,
the railwaymen, the railway officers
and gll the administrative staff who
have been able to o the gplendid job,
If e have such a cadre in the Rail-
ways and in Defence services which
have been able to serve the country
in timeg of crisis, they must make it
a habit that they shoulg not wait for
a crisis to function very effectively,
but even in normal times they should
be able to function with the gsame
efficiency and with the same gense of
devotion. And I am sure they are
capable of doing that. If they are
able to do it, I am sure, the expecta-
tions and hopes that the Railway
Minister has expressed at the end of
his speech wil] be fulfilleq and the
Railwways wil] be on the proper
track, efficiency will grow and we
will be able to say that the Indian
Railways have become an ideal rail-
way in the world.

SHRI S. B. CHAVAN (Nanded):
Mr, Deputy-Speeker, Sir, I rise to
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support the budget proposals put
forth in the House by the hon. Rail-
way Minister, but before I turn to the
budget proposals proper, I would like
to take this opportunity to congratu-
late the Railway Minister for concen-
trating on gsome of the basic issues
which are confronting the Railways.

The entire economy had received a
big jolt because of the shortage of
coal, and we find that the Railway
Minister, within a period of about
four to five months, hag been able to
make available about 500 wagons per
day more; most probably, this has
increased the availability from 2700
to about 3200 wagong per day. I am
sure that, with this availability of
wagons, the coal stocks at different
thermal power stationg are bound to
increase,

Let me also inform this House that
power generation from hydel power
stations is about 40 per cent of our
total generation, and 60 per cent is
being generated from therma)] power
stations. If we are able to take care
of these 60 per cent power houses
where coal is the main factor and
with the availability of wagons if
coal is made available and stocks are
built up. it would be very helpful.
The minimum stock which a far-off
thermal power station is supposed to
maintain is that for 15 days. But I
find, with my little experience, that
stocks are available at certain power-
houses which can last hardly for a
day. There ure power-houses where
the stocks are very meagre. I would
request the Railway Minister to
rationalise the entire movement of
wagons in such a manner that where
the shortage 1s more they are able to
get the coal which is very badly
required. Our power-houses have
been working at an efficiency ranging
from 60 to 75 per cent, and the possi-
bility of raising this to about 90 per
cent is there; if coal ig made wavail-
able, and if our hydel power stations
are alno worked to the entire capa-
<ity, I am sure the kind of effect that
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we find on the total economy of our
country can be set right.

We are thankfu] to God that the
monsoon hag begun well in time this
year, and if it rainsg properly and if
our reservoirs get filled, then there
should be no difficulty about avail-
ability of power, and this will result
in greater efficiency of the Railways
too,

I must take this opportunity to
thank and congratulate the Railway
Minister for rushing the essential
supplies which were very badly
requireq in different parts of the
country, and the price line, to a
considerable extent, has been main-~
tained because of the efforts made by
the Railway Ministry.

The third point for which I would
like specially to congratulate the
Rdilway Minister ig the )special
effort that he has made 10 gee that
performance budgeting is started
from thig year. I come from g State
where the performance budget has
been introduced over the Iast 10
years, I am gpeaking of Maharashtra
If T remember correctly it wag the
Estimates Committee of 1978-79
which had recommended this and the
Chairman of the Railway Board was
goog enough to tell the Estimates
Committee that from 1979 they will

start the performance budgeting
and now  the announcement has
been made by the Railway

Minister that he has given instruec-
tions to the Railway authorities to
start performance budgeting from
1980 onwards. But  having gone
through all the papers I find that
there is hardly anything of perform-
ance budgeting in the documents
which have been supplied to us. I
am conscious of the fact that the
paperg have been supplied yesterday
and it is quite possible that it has
escaped my notice. I have diligently
gone through al] the papers and still
I find that hardly there ig gny corres-
pondence between the financial pro-
visions and the physical targets which
is in fact the purpose of all perform-
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ance budgeting. Certainly the Rail-
ways is one of the Departments
where performance budgeting should
have been started long ago. Then,
when the Minister has made a pro-
mise, I do not finq the documents here
where we can correlate the physical
targets with the financia] targets of
the different departments of the
Railways. I1f that is lacking, then it
becomes very difficult for thig Parlia-
ment to judge whether the provisions
made in the Budget are commensur-
ate with the requirements of the
different departments of the railways,
I would request the Railway Minister
to sec if even during the course of
the year it is possible for him to find
out whether thigy kind of a correlation
can be established. We wcre given
1o understand that the Raiiwoy Ce-
partmen{ seems 10 pe still thinking
'as to what standard unit it shouid
adopt in the documentg which are
being made available to the Members
of Parliament. T think some kind of
a unit which is not understood by the
membery should not be devised. We
would certainly like that the budget
documents should he more under-
standable and intelligible <0 that we
are able to undersiand exactly ao to
how muech money has been provided
and acainst that money what work is
expected from the Railways coulg be
pinpointed &y that at the end of the
year when we have the performance
budget and the actuals are shown to
us, we can have our own judgment as
to whether the money provided for a
particular kind of work has been
worthwhile, whether it fell short of
the expectations of the department
and whether the Planning Commis-
sion is right in applying any cut over
any demand which the Railway
Ministry put forth before the Plan-
ning Commission, I would very much
like that this performance budgeting

in the right spirit should be intro-
duced during the course of the year
so that when next year’s papers are
made available we should be able to
have a clear idea of the financial and
Physical targets,
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The third point which I would like
to stress and on which T would like
to congratulate our Railway Minister
is about the research and develop-
ment wing which is located at
Lucknow and which is doing a very
useful work in the country and some
of the safety measures which they
have devised and the different kinds
of research activities which they have
catered to is a commendable work
they are doing.

The next puint is about the Rail
India Technical and Economic
rervices, one of the public under-
takingg under the Railway Ministry
which has bcen able 10 have an
agrcement with the Governmeni of
Irag for making available the design
and general engineering support ser-
viceg to the Irag Republic Railways.
We also note that an agreement with
the Government f Jordan for pro=-
viding technical and management
support services for performance of
Aqaba Railway Corporation System
has also been entered into. We should
be proud of the activitieg of this wing
of the Railways. Certainly we expect
that they shoulgd concentrate first on
loca] requirementg and thereafter, if
there is any surplus available, then
certainly we should make it available
to the other countries of the world.

Sir, I am also happy that the Rail-
way Minister has beén zo>3] encugh
to announce that he wants to consti-
tute the Railway Convention Com-
mitte> which, in fact, was not consti-
iuted for reasons best known to our
friend, Prof. Dandavate, The Rail-
way Convention Committee which
should have been constituted long
time back was not constituted which,
in fact, has been one of the reasons
why a number of things have boen
lagging behind, Another point which
I would like to...(Interruptions),

PROF. MADHU DANDAVATE: It
got dissolved when Parliament was
itself dissolved.
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SHRI S, B. CHAVAN: 71 being a
new Member, you have to give the
latitude.

The next point that T would like to
stress is about the national transport
policy Committee which was appoint-
ed by Government—by the Planning
ICommission—a report of which has
also been submitled. I was told that
there was one Member who wanted
to give his Note of Dissent. I was
also given to understand that this
Note of Dissent hag also been sub-
mitted to the Planning Commission.
Unless the report of this Comimittee
is made available to Members gof
Parliament, it will be very difficult to
find out on what basis a number of

proposals have keen put forth by the
Railway Ministry,

At the outset, I must say that there
is a large amount of ad hocism. We
do not find that there is a compre-
hensive approach to this problem, In
fact we have to have some kind of a
coordinateqd approach between diffie-
rent modes of transport. That is once
aspect of it. Another is about empha-
sising the regional imbalances, These
need to be removed, We do not find
from any of the documents as to what
effort; have bwezen gpecially made by
the Railway Ministry to remove thes?
regional imbalances,

In fact, this is one of the factors
which has been 1mainly responsible
for what is happening in  Assam.
Assam is now suffering because of
these regional imbalances. Sufficient
attention had not bean paid to it. If
the same kind of thing is perpetrated
in other areas where ragional im-
balances are there, then, certainly
feelings get pant up and we have the
kind of dissatisfaction which in fact
is not very much liked by us. What-
ever may be the reasons, you have to
have some kind of coordinateq ap-
proach, T am requesting the hon.
Railway Minister to kindly bear in
mind that the Railways nead to have
some kind of a Master Plan which
will cover another 20 to 25 years
wherein you will be able to say which
are tha ereas which you propose to
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cover from the national point of view,
from the regional point of view, from
the local point of view and also
from the point of view of removing
the regional imbalances, What is your
planning of the entire railway system?
In fact, we should have got this kind
of document from the Railway Mini-
stry. Thereafter, certainly, if some
modifications are necessary; Members
of Parliament, in their wisdom, should
be able to suggest. I am sure they
'‘wil] be able to suggest what modifica-
tions are necessary taking into account
the loca] requirements,

The next point I would like the
Railway Minister to kindly consider
is akout the recommendations of the
Administrative Reforms Commission
which was set up in the year 1970.
They had made certain very valuable
suggestions so far as the set-up of
the Railway Board is concerned. If it
is the information that that has been
implemented then, certainly wea
would be entitled to know from the
hon. Minis‘er when he replies to this
debate whether it has percolated
downwards from the Railway WMinis-
ter to the Railway Board and from
th> Railway Board 1o the Zonal
Manacers and from the Zonal Mana-
gers to the Divisional Superinten-
dents. 1f that has percolated to that
leve] then certainly the Railway
Ministry can be more effective, Other-
wise if erverything is concentrated
either in the Railway Board or in the
Railway Ministry then the commer-
cial nature of this undertaking will
completely become out-of-date and
you will not bz able to meet the re-
guirements of the people which in fact,
are very badly reguired and that too
within a specified time. Sir, when
the question of delegation of powers
ariscs, it ig always the higher autho-
rity who delegates the power to the
next jower officer. Thereafter it gets
struck up ang it does not percolate
Jdown. In spite of the delegated
powers we find that there is a ten-
dency, that when powers have been
delegated to a particular officer, he in
his own fancy make a reference to
his higher authority so that he plays
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safe. We should discourage such ten-
dency. Even if an officer to whom
the authority is delegated wantg to
make a reference tp higher authority,
the higher authority should refuse to
entertain any such peference and
make him take his own decision, I
would request that insistence should
be there that the power should be
exercised by the same authority to
which it has been delegated and no
higher officer should entertain any-
thing which in fact is not within his
competence,

Sir, the next pwint which I would
like to bring to the hon’ble Minister’s
notice is akout aflecling economies in
the working of the railways. The
job that any Finance Minister or Rail-
way Minister has to perform is not very
enviabie, He hag to levy certain taxes,
He has to increase the fare and freight
rates to bring about additional mobi-
lisation of funds. There is no escape
from 1t. 1If we are to have the Plan
as We contemplate of new lines and
new conversion lines then certainly
he will reguire resourceg for the same.
All of us feel when there is increase
in fares of either second class or first
class passengers whether the same
Was avoidable or not. If 1t was not
avoidable then certainly nobody will
grudge, At the same time he should
find out as to why are there certain
wstablishments in foreign countries in
the name of railways which are still
continued in those countries. If that
is a fact then certainly there is scope
for reduction, At the monvant there
i hardly anything we are importing.
So there is np reason why these
establishments should continue
abroad.

Then, Sir, I am told there ic a
freight tribunal which is still in exis-
tence, We have not heen able to
understand what the function of this
tribunal jis, Nobody seems to go to
this tribunal but the whole thing con-
tinues, I would like to know why
this tribunal should be continued.
Then there is terrific amount of pil-
ferage anq the railwayg have to pay
huge amount as compensation for lost
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property. If this can be reduced con-
siderably, I am sure, economies
which we expect from the railway
authorities will be achieveq ang the
Railway Minister will get 311 the com-
plements that he expects from this
House.

About the Budget proper, the ap-
proach has been rather very conser-
vative from the figures which I find
here, the budget estimates which were
presented before at the time of the
interim budget and the new budget
which has been presented to us we
find that the tota] gross receipts are
of the order of 2749 crores, The work=
ing expensés arne 2415 crores and the
net traffic receipts are about 333
crores. Deducteq from this is net mis-
cellaneous expenditure and also divi-
dend payable to general revenues,
Then the net surplus happens to be
42.71 crores. The percentage of net
revenue before payment of dividend
to General Revenue on the Capital-
at-Charge which was 49 per cent in
the budget estimates presented in
March 1980 has been enhanced to
6.2 per cent, On any account, T should
say, getting a return of 6.2 per cent.
seems to be quite satisfactory. I can
understand if there has been under-
estimate of the receipts, because, jn
all matters of this nature we find this.
There have been increases in the
revenue-earning traffic through
freight, This was 214.7 million tonnes;
and this haz been maintained at that
level only. This has been fluctuating
between 194 million tonnes and 214
million tonnes. It was raised to 222
million tonnes by Mr. Madhu Danda-
vate but ultimately it hag resulted in
194 million tonnes only. Mv friend
was trying to explain at great length
that it is not the total tonnage which
should count but it is the ‘onnage in
kilo-metreage which alone is quite
relevant. So far as that matter is
concerned, if that be so. we would
like to understand why it is that we
find that the total revenue on account
of this freight has decreased instead
of showing any corresponding in-
crease, If the long-distance traffic
was taken by low-tonnage, certainly
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I can understand the ra.ionaie of it.
But tha net result which we find is
this, The tota] receipt due to this
freight traffic earning should have
gone up but they have come down.
They have come down after 1976, In
1977-78, the total receipts wunder
freight have come down, ‘There is
hardly any justification in saying that
the tonnagas must have gone down but
at the same time the kilometreage has
increased. If that be so, it should get
reflected in the total earnings, Total
earnings are not showing any in-
crease, That is why it seems
that Mr. Madhu Dandavate is wrong
in hig calculation. We would like {o
understand from the hon. Railway
Minister about this when he gives his
reply to the debate as to how far
this contention of Mr, Madhu Danda-
vate is cornect,

1 wish to refer only to two or ithreeq
things which have been referred to
by the Railway Minister in his speech.
One ig the speeding up of certain
railway lines which were started
some iwg years back., He referred to
Manmad-Aurangabad line, and also
Guntakal-Bangalore line and Nadiad-
Kapadvanj line, Thid Manmad-
Aurangabad wasg to be completed in
24 years' time. When Mr, Madhu
Dandavate wag the Minister in charge
of Railways he has promiseg that he
would complete this Manmad-Auran-
gabad line within 2 112 years. But we
don’t know when this is going to be
completed. This is ex-Hyderabad
part of Maharashtra State. I can
say it in this House (without any
fear of contradiction) that all ex-
Hyderabad parts of Andhra Pradesh
and Maharashtra have not been given
the kind of attention which was ex-
pected at the time of the formation
of linguistic provinces, When we
wanteq Maharashtra we always tho-
ught that Bombay being a very pros-
perous State we will get the major
share in our development. (Inter-
ruptions). At Assembly level we are
discussing. I never thought that even
at Central level it should be so, Pan-
ditji you will be surpriseq to know
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this. This is the only line which has
been started there during the ]last
thiriy years. Otherwise there is
hardly anything done by the Railways
in this area. Panditji cannot travel
that much long, but the Minister
of State can travel. He may come
and see the condition obtaining in
that area. You talk of amenities;
you talk of facilities to passengers;
you talk of overcrowding. Kindly
come to the area and see thingg for
yourself. Hyderabad State area has
been tirifurcated into three areas.
I wish that the Railway Minister as
well as the State Government pay at-
fention to the development of this area.
We have great faith in you and
that is why I am making this point
so that it is taken note of, The
proposais which come from that area
deserve to be given special considera-
tion, if not from any other angle,
at least from the angle of serving the
most backward areas of ex-Hyderabag
State. When we talk of Maharash-
tra, everybody seems to think that
Maharashtra js an advanced State, as
if in Maharashtra there are no back-
ward areas, as if there are no inacces-
Kiba areas, In fact, there are
drought-prone areas also, Panditji
was (o come to inaugurate this very
line from Manmad to Aurangabad,
but somehow he could not come. 1
would now specially request him to”
come and sze the kind of facilities
which the railways are making avail- .
able.

THE MINISTER OF RAILWAYS
(SHRI KAMALAPATI TRIPATHI). I
promise, T will come,

SHRI S. B, CHAVAN: Thank you.
Once you come there, 1 am sure, the
rest of the things will get settled, ¥

You have made a mention of the
surveys of two lines. One is the Ni-
zamabad-Ramagundam line, This is a
very important line which I had men-
tioned at the time of interim budget
Ramagundam has to be connected to
Kurdwadi via Biloli and Deglur, This
is one sector which you have taken.
When you make g survey, you will
find that it is going to be g profitable
line. I will specially request both
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having some kind of an alternative
from the strategic point as also for
line to have this, Conmecting Rama-
gundam tp Kurdwani is wvery impor-
tant,

I am stressing the importance
of the Patancheru-Peddapalli via San-
gareddy and Medak route. This is
also a very important line.

SHRI KAMALAPATI TRIPATHI:
Why are you talking about Andhra?
Why don't you talk about Maharash-
ira?

SHRI S. B, CHAVAN: TUnfortu-
mnately, I cannot forget the past, We
have had very close association with
Andhra Pradesh

SHRI KAMALAPATI TRIPATHI:
The present has not to be ignored,

SHRI S. B. CHAVAN: 1 would re-
quest you to extend this line.

My third proposal, on which I
would like to lay great emphasis and
I am prepared to give you all the
study papers that are with me, is
Manmad-Aurangabad line which goes
to Parbani and thereafter gets diver-
ted to Parli-Vaijnath. If it is
extended to Mudkhed, taken to Adila-
bad in Andhra Pradesh and connect-
ed with Ghughus on the main line, I
am sure, there will be an annual
saving of three to four crores of ru-
pees in  lhe transportation of coal
from Vikarabad to Parli-Vaijnath. We
will get pack the capitalised cost
within a period of 15 to 20 years.

The  Railway Minister has  also
made a mention of the small line in
Chandronur district, Wani Chanaka
where cement is being manufactured.
Cement and coal have to be trans-
ported for this purpose, Certain irri-
gation projects have alsp been cons-
trucieq in this area. If the agricultu-
ral produce ig transported to Bombay
market, 1 am sure, the agriculturist
in this area will get not less than 25
per cent more price than he js get-
ting today. The Maharashtra Govern-
ment had appointed a Committee to
find out as to what has een the
result of not having a same gauge
line connecting this ex-Hydeérabad

JYAISTHA 27, 16802 (SAKA)

1980-81—Gen. Dis. 234

part of Maharashira with Bombay.
The Lioknathan Committee have sub-
mitted a report saying that the agri-
culturists for not having this facility
are losing nearly 25 per cent of the
price for their produce. If there ig a
direct connection between Bombay
and this area, then certainly, the
agriculturists will get more price for
their produce. So, my request to you
will be from the point of view of
transporting coal from the coal-fields
of Chandrapur to Nasik and Parli-
Vaijnath,  There is another thermal
power station which is now sanction-
=ad, which is going to have a capacity
of the order of 1,000 megawatts—at
Ujjain, If all these thermal power
Istations are supplied coal through
these lines I am sure the amount
which is to be invested will be got
back in no time. Kindly, therefore
give priority to these lines, and see
that they are sanctioned and works
started at the earliest.

15 hrs.

Only two more requests now. When
ever we request the Railway Minis-
ter to start new {rains on the main
line, the stock reply that we get is
that the line capacity iz not there,
and that there is hardly any berth-
ing a space in Bombay VT. That is
why he has been saying that it is not
possible to start new trains on  this
line. To relieve this congestion, I
give anolher suggestion—ie, for con-
necting Kalyan with Ahmednagar and
extending it further to Parli-Vaijnath
and Mudkhed. If it iy done, I am sure
it is going to be an alternate line This
will aase the pressure on the ghat
section, This will be a loop line and
a completely new one which in fact
will be used mostly for transporting
coal and other essential commodities
which are verv badly required. The
pressure that you find on the main
line will be relieved to a considerable
extent,

Now my last point. At the Nanded
railway station there is hardly any
shed Cold water facility is not avail-
able; the platform 1ig still at g lower



235 Rly. Budget,

[Shri S. B, Chavan]

leyel. It requires to be raised. I do
mot know whether even for the ap-
proach road within the railway yard,
hardly, at a distance of about 3 fur-
longs, sanction is required from the
Railway Board. If so, where is the
delegatiun of powers? I1f these small
matters cannot be attended to by
the local man—i.e., having the ap-
proach road over a distance of 3 or 4
furlongs is not within the au‘hority
of the local person—there is hardly
any delegation of powers.

You have constructed an ovar-
bridge, but all the passengers are sup-
posed to go through only one door.
The reason is that you don't have the
staff, You don’t hawi the ticket col-
lectors. They say that since they
do not have staff, in spite of the over-
bridge being there passengers have
to go only by one door. This has
created a situation wh:h, in fact, is
very bad, That station requires com-
pletely  nmenovation, Retiring rooms
have to be provided, as also other fa-
cilities, During rains and summer
months, the kind of ordeal through
which passengers have to go, is some-
thing to be seen,

Last time also I mentioned about
the Manmad Station, which is a junc-
tion. It is a station which does not
vide any amenitities at all. Hundreds
and thousands of passengers are stran-
ded. If they have to miss the con-
mection, no one knows what ordeal
they will have to go through, The
kind of sanitation that we find there
is something about which Railway au-
thorities will feel ashamed. [n fact, it
is the dirtiest station I haws come
lacross. I have been persistently re-
questing the authorities for more
Toomg thers, and to take steps to
bring the malpractices down to the
minimum. You cannot eradicate them
completely, The minimum you can do
is to see that the passanzers are not
harassed there,

These are my suggestions for the
consideration of the Railway Minis-
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ter. I am sure he will give sympa-
thetic consideration to them,

SHRI JAIDEEP SINGH (Godhra):
Mr. Deputy—Speaker, Sir, in the Rail-
way Budget that is being presented. I
have got a couple of points that I
would like to stress here. Before I go
into them, I was listening to the very
good speech made by Prof. Dandavate.
One thing, I noticed, was that whatever
else we may have to say about it he
has nc objection to raising the passen-
ger fares and the surcharge and all
other fares that have been raised. So,
1 take it that he agrees with that fact,
But, really speaking, this is inevitable
because after the sort of situation
which the railway administration has
gotie through in the last few years, I
suppose, we will reach a stage where
nothing else could have been done by
our Minister. After all, whatever we
may do, the railway has also to gene-
rate its own fund for its cwn develop-
ment. Therefore, I personally think
that this step that has been taken is
taken in the right direction.

At this moment, I am not going into
the details of figures and I am neither
as good as Prof. Dandavate in juggling
with figures either, One or two things
he mentioned here about net tonnage-
kilometers dquring his time ‘which went
up to 2,15,000 or 200 millions in 1977-
78. 1 would like to point out to him
also it is possible because of the im-
petus of 1976-77. I do not know
whether he considers that fact. Then,
of course, he very conveniently refused
to mention that the very next year it
dropped down to 1,46,000 which was
less than the year previous to that. I
do not know what point he was trying
to prove on that. Talking about long
distance traffic which should improve
the operation he has forgotten to men-
tion that if the figures are to be looked
at in the book, the operational ratio
has gone up also as years go by, which
really proves that the efficiency alsc in
the railway operation has gone down.
So, instead of going into all these
things, I don’t think it will take us to
any conclusive situation,
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I would like to say that in the rail-
ways we have one of the most scphis-
ticated systems in the whole world. It
has played a very important part in
ihe deveiopment of this country and
has yet got a lot to do with the future
of this country and its development.
Therefore, I think, we have to give a
let of importance to the development
of railways in India. What I am try-
ing to drive at is that every now and
then when we talk in terms of not
having adequate funds, I think the prio-
rities whatever they are giving to the
railways, are inadeguate and more
priorities should be given, because I
know that in a State like Gujarat, for
example, where a lol of industrial
development is waiting to take place,
it has got stuck for many reasens; and
one of them is that there is no means
of communication. There gre vast
tracts where the population is basical-
ly of adivasis. These areas have great
potential for minerals and otherwise
and the Kadana Dam on the Mhai
River is going to be developed in a few
years’ time. It will be a very big com-
plex of agriculture-based-industry,
petro-chemical industry and so on.
One of the big problems in that area
is that once these thingg begin to
come up, Road traffic is not going to
be able to take up transhipment of
goods; it can at besl meet the pas-
senger traffic but goods will have to be
moved by railways. You will be sur-
prised that the nearest railhead is al-
most a hundred miles away from some
areas. New railway lineg will have to
be thought cof in such areas on a priori-
1y basis. Many years ago in some of
these areas there were narrow-gauge
lines but they have been terminated. 1
can understand the logic of not con-
tinuing the narrow gauge but I cannot
understand how when it is necessary
to have some form of railway nothing
else has been taken up. Heavy materi-
als cannct be moved, If narrow gauge
is not to be continued, obviously the
positive side would be to upgrade that
railway for metregauge or broadgauge
not to terminate the narrow gauge
altogether, and have no programme
whatsoever to have anything else in-
stead. Personally I think that it is
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not going to help the development of
that area at all....I should therefore
make a suggestion that when certain
railway lines are being expanded in
Gujarat Godhra-Lonavla-Banaswara-
Chittorgarh line may be taken up; it
will reach the area which 1 have men-
tioned.

There are vast jungle areas, miner-
ally rich areas. In the South, between
Gujarat and Madhya Pradesh also
there are no means of communicatioi.
The main roads of the Central Railway
and the Western Railway have got
connection between them only at two
points at Surat and at Nagda and there
is a distance of nearly 700 miles bet-
ween them; there is no connection
whatsoever 10 go frem one thing to
the other, though it is about 200 miles
across or 150 miles. 1 suggest that
another railway line somewhere in
this region should be thought of and
it should be taken right across and
joined te the central road so that
transhipment of goods and travel can
be made casier.

I have knowledge that g carriage
workshop is in the offing, is being
planned. I do not think that Gujarat
had been taken into consideration for
the location of 1ihis werkshop. If a
carriage workshop has to be opened I
think Gujarat should be takea irito
consideration because most of the rail-
ways in the western section are in
Gujarat area and most of the new ex-
lensions that are being made in the
weslern seclicn are also in Gujarat
area. To coasider the opening of a
carriage workshop in an area other
than Gujarat would also not be con-
ducive from the point of view of locat-
ing it in a central position. In Gujarat
there is less power shortage, plenty of
water and the infrastructure is readily
available for locating such g factory.
If a survey of that has not been made,
it may be made and a decision be taken
in that respect: that is my request to
the hon. Minister.

The general picture of Gujarat is
that it was a whole lot of small inde-
pendent states ‘where lots of little
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railways, narrow gauge railways were
there, which were not connected with
one another. Now there is a plant to set
this broad gauge line from Ahmedabad
to Porbandar from one side and Kandla
—Kutch right up to Lakhpat. As I see
from the statement of the M.in.ister, the
woerk is going at  snail speed. I feel
that these things could have been taken
up on a priority basis.

MR. DEPUTY-SPEAKER: You must
know that Panditji cannot walk very
fast.

SHRI JAIDEEP SINGH: Every time
these works are taken up. But they
are taken up on paper. For one reason

or another the progress is to slow that

in all these areas because new works
have nct finished, old ones are being
terminated because they are waiting
for the new ones to come. There is
uncertainty prevailing for so long, no
one knows what to do about it.

I personally think that this line in
particular—Ahmedabad to Porbandar
—shculd be taken in post haste be-
cause that would create a communica-
tion from all weather deep sea port at
Porbandar and also in the open sea
which could serve Northern India.

I hope the Minister will take my sug-
gestion for consideration and take
some steps in that directicen.
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MR. DEPUTY-SPEAKER: Mr. Pas-
wan, you know why they are travelling
on the top? There is no notice board
there stating:
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“Don’t travel without ticket™!

st T fae qreare - 9% 9w feee
ot Tgar &

vafgdeasi & w@imw gy  wgar
g g | 1952-53 ¥ 12783 yHeNF
gE @ w1 197879 F 11083 | wq wWIW
at af aFe wr T w1 w4, TR
O o wr @ & Ay owEwd ar @
& ¥ y¥eaml ®r ey & forxq, wonfaas s
& ¥ oaq @y gdrd faega o Ay A
oifgd | ot ot & T4 & wiowia w4-
qifTgY w7 ATATE X oFTIO FrAr & 1 g
gazawl & a} ¥ AAT AzAl F &% a7
Iaf ot w1 & K guewr § & & w1
e & fag g 1 #1 Qua w39
o1y Wfgd, wreae waw IR wWifgh WIT
|ZA ® A W WY GivaEd wET AT(EA
f& mver adr @A (zar sgar | fama go
#HAT HT afr gk &1 Afew o gaer o
@A e grar & a1 ¥ ewdr &) J@ & WY
O AR A g war g 1 & maan
g fs 39z fasgq & & QO & wag
g n&t A & ¥few ww ¥ FW ), €W
QL waE) AT ¥ fawre s afed

W wAwlE i ¥ glagdl & @g
wiawl $ a7 AT & gg wr faxrvoim ana
2 | A ' A oAl wrew Ser 9 aq
ag Wy INL FT AWY W} AE 4 | Q@
2 f& o Harag WX o AN & wardr
€ ar gfaas & & § ' 9a%  wow &
gy w8 Agt ad W@ & | fafewe e
& oY wg FTad 94 ¥F HAY TX ¥ av ;Y
w grasr 9 fo ¥ O FqIT F qqax §
gfaqr & qarax § WYL ¥@ avg ¥ @ F4-
il & wAEsa &% AQO W SHET
adrar ag g v ¥ Twmw wEweaE @
sranc | gFY  @rq gt as =y fa faa
g€ & I misw A waeaw eniga fear
o1 g &7 & & (war 398 AT 7 ww
qarer gar | & =g g v wqwfoi e
#F w7 O qAET & N A qEY IE G
§ o O & drg & wifaR F T g,
qF AR W AFATE T ¥ T9K | O 912 177
Hogm ad & &t ¥ wgt Awvaw
T R
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MR. DEPUTY-SPEAKER: Your Party
has been allotted of minutes, If you
take more tirne’ the time of the other
members ¢f your party will be cut.

u’[ uq feaqa aream : w0 sroamo
IF qFA W fraar @ omg WX § @ A4
WY WA g S Ao ww w1
e @a & qw wreq witr oft gf & o
wT wed & (% w3y v dyger sy

WR IEAT YT 97 T ar o
wﬂaamﬁ&wrﬂ&aﬁqggg
FL AFAT ¥ WR WO §i9Er awr w7

W g weT & 1 X ag ot wnAar wmgar g
*

f& fead & FIGH WX AT F ayar
T WTA ag I A9 g @t E P e wrq
Tg A AT w1 2 3 At g Fara 9w

A wW, TNAE qH ¥ wE wiger
AT FT IAH @ W WO F4T S w0
W WG9 ®QAT Ew &7 FaT o9
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frordma & gaa &, Y far gaafas wfagy
AR o wfaat & fadr, & oo mgq;gmq-r;:;r
1

_ ¥ feard & gafas 97 ¥1977-78
¥ 6.0 9dT WIT 197879 F 7 quim
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T A fe 1 qcde W af el 197879
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1 938 Wl SUEH A8 & ) ug § Wk gt
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W U T ged &) AfeT oa @w aw mTw
aff @M, T« g¢ g WG AGA |
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[ v T s qvaar )

o agt fggees orew & fa fooas
qrez ¥, /e foggee  Zrgsw wr IFAIA
Iqerey FE AT § 1 FAA wAl WERT ¥ oA
faar qr, IR &2 T 3 g« aw e w7
Y wrad w@X§ ¥R 3 7 F AT T
IEAZAT IqqeE  Agrdar § a TS 5@
g | g AT W JE-giF gEATEiE wT A
& oy 39 ow-ghy TOIERE W1 WG g AE
i ¥ ¥RiAY ag (wegew sreEa S gresw
F Fra QU Ag @ q@r & & A et
WY & wwg wEr fE ag A@ (F A9 H &9 2
arer ¥ gy wre #y ag fafeam =9 W QU &7
& s on fred oW fad o @ w4 afaw
FAAA & o¥dergorfte Wi §, SEW A A%
faai srm & fo——

If a scheduled caste or scheduled
tribe candidate is not available, the
post will be declared unreserved.

a7 (aeger drEm | ag 9@T WIOET W7
q¥ 2w & faar srar @ 0w AW A wrondr
#® 313 arg Wit fogges wiegw AT fore-
qFE ITEEN & KA KT qeqr AZHA FH
q'm'in%_ ﬂﬁgo Uo OHo T Eﬁ, ﬂ'ﬂfo 4o
uge, gfEgw G AfAA v AAIEE FY TG,
Tz @R WG OIE ¥EXq 39 § I WET grgar
#T arq Wt &, q@T °g {7ar s 2 (& o
g@radr | wofad Wi sas TECIG

fe=r & fawra 1 wwar & 1 & wrsparay
wiafa &1 wzeq A g1 wger 9 &
gafas 8o sfawa sirm #1 G #1 w13-
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PROF, NARAIN CHAND PARA-
SHAR (Hamirpur): Mr. Deputy-
Speaker, Sir, I rise to support the
Budgel proposals submitted to this
House by the hon. Minister for Rail-
ways, Shri Kamalapati Tripathi.
In  his illuminating speech  Prof.
Dandavate has talked of national in-
tegration. Bul national integration is
not so easy to achieve that it can bhe
just brought into the picture by start-
ing a train [rom Kashmir to Kanya-
kumari or from Trivandrum to some
other part of the country. Fer that
matter, the needs of each region of the
country have to be looked into and for
the first time, I find in this Budget,
that there is something which is pro-
mised to each and every part of the
ccuntry. Though it is not sufficient,
keeping in view the limited resources
Panditji has produced a Budget which
provides a ray of hope to all the major
States of India and the smaller States
as well. I will just give an instance.
While he has given a large number of
railway lines, which are under con-
struction, in major States of India like
Maharashtra and Andhra Pradesh he
has also promised something tc. the
States like Himacha] Pradesh and north
eastern States. I would like to point
out that this is a very important thing
that he has done. because so far the
Railway Budget has been prepared in
a distorted manner. I would like to
invite Prof. Dandavate’s attention to
one fact that whereas in the Draft Sixth
Five Year Plan, prepared by the Gov-
emment in which he was the Rail-
way Mmister. Rs. 200 crores had been
provided for four metropolitan trans-
port projects, only 100 and odd crores
o_{ rupees were provided for the entire
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new railway line network of the coun-
try. Was it justice? Was it a step
towards national integration? I brought
to the notice of the then Prime Mi-
nister, Mr. Morarji Desai and wrote
to the then Railway Minister also that
this injuslice need be undone.

Here, 1 want to read a portion of
the Summary of the main Report of
Rail Tariff Enquiry Committee which
says in some of its recommendations,
in Chapter XVII as follows:

*“The route length cf railway lines
in India, whether in terms of popula-
tion or land area compares very
unfavourably with that not only in
the economically richer countries of
the world, but even as compared to
ccuntries like Malaysia, Algeria or
Egypt in terms of population of Sri
Lanka in terms of land area.”

What I meant to say is, as the Rail-
way Minister has himself observed, in
126 years, we have only 67,000 or
68,000 kms. of railway lines which is
a very limited investment. I want this
investment 1o be increased. Unless
you spend more on new railway lines,
yvou cannot have naticnal integration
and you cannot have industrial growth-
This report also lays stress on the fact
that the railway anfrastructure, the
transport infra-structure, is a sin Qua
non, a primary condition, for the in-
dustrial development of the country.
Therefcre, [ would plead that the areas
which have been neglected so far
should be taken up first. The Railways
should take the picture of the entire
country and see to it that in those
regions of the countiry where not a
single km. of railway line has been
added since Independence, those re-
gions should get the topmest priority.
In this category would fall not only the
north eastern region but also the north
western region, like, that of Himachal
Pradesh and Punjab.

In this very House, 1 would point cut
that Panditji in 1976 had promised that
the Nangal-Talwara railway line
would be constructed, the construction
of which wag lnauguarted by late Shri
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L. N. Mishra with good wishes of ihe
Prime Minister, Shrimati Indira Gandhi
at that time, on 22nd December, 1974
at Amb in Una district of Himachal
Pradesh after the State Government
ccmmitted to give the entire cost of
land within its territory. That has
remained neglected so far. The then
Railway Minister Prof. Madhu Danda-
vate, would have done well had he also
included it in his budget. But he never
came near it. Although Mr. Morarii
Desai tried to give an impression that
he was working for the entire countiry,
Himachal Pradesh was totally neglect-
ed by the Janata Party almost to a
point where it can be said that, in their
mind, there was no State like Himachal
Pradesh in India. Similar was the case
with Punjab. These are the two States,
Himachal Pradesh and Punjab, where
not a single railwayline has been 2on-
structed after the partition. Only one
railwayline from Pathankot to Jammu
that too for Jammu and Kashmir, was
constructed.

The north-western regien has been
the subject of neglect by the Railways.
I would request the hon. Minister of
Railways, Panditji, to come to the
rescue to this part of the country.
Otherwise a feeling is growing that

this part of the country has never zot
its due.

I am grateful to the hen. Minister
that he has promised the updating ‘he
cost of the survey for the Nangal-
Talwara railwayline. But updating the
cost of the survey is not enough. What
is required is immediate construction
of the Nangal-Talwara railwayline bpe-
cause the Chief Minister of Himacha!
Pradesh, Mr. Ram Lal, has now offered
to Panditji t¢ even bear the cost of
earth work and also to provide wooden
sleepers at half the cost. This is a
part of the country which has sacrificed
its green valleys and sacrificed their
sons for defence and development of
the country. I would urge upon the
hon. Minister that next year this rail-
way line should be constructed at least
to half ¢xtent, if it is not possible to
connect 1ight upto Talwara, at least
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upto Amb where the late Shri L. N,
Mishra laid the foundation stone. It
should be taken up for construction
in right earnest.

The first survey for the railway line
was started in 1956 and next year, I be-
lieve it will be the solver jubliee of
the survey period, that is, 25 years
would lapse after the first survey was
started. 1 hope, at least in the 25th
vear of the starting of the survey, this
railway line will be constructed. The
Chief Ministers and the States have
changed from Sardar Pratap Singh
Kairon who was the Chief Minister of
Punjab in 1956 to Dr. Parmar as the
Chief Minister of Himachal Pradesh
in 1966 and now to Mr. Ramlal as the
Chief Minister ¢f Himachal Pradesh in
1980. But the Railways continue to
neglect this part of the country. This
should be given the topmost priority.

Secondly, a small link from Kalka
to Parwanoo which is a hub of indus-
trial activity in Himachal Pradesh is
very much needed. Our Chief Minis-
ter has proposed this alse. Similarly,
a railwayline from Jagadhari to Paonta
being the location of a cement factory
there, which would give cement to the
country, should also be taken up. The
proposal fer Chandigarh-Ludhiana
railway line has been there. There has
been a demand made by the Punjab
Government to  bring Chandigarh-
Ludhiana on the main line by connect-
ing to Jagadhari. These are the ‘wo
frontier States, one bordering China
and the other bordering West Pakistan.
This mnst be taken into consideration.
I am very happy to learn that Panditji
has been trying to do as much as possi-~
ble. The talk of rise in fares is there.
But may 1 request the hon, Members
to 1ead the report of the Railway
Tariff Inguiry Committee. Panditji
has done as much as possible to con-
tain the fares within a reasonable
limit. I would invite the hon. Mem-
bers’ attention to the basic recom-
mendation of this Committes that
transport in India should be cost based.
If this principle is to be accepted in
toto, if transport in India is to be cost-
based, then the fares would have to
rise far higher than what has been pro-



253 Rly. Budget,

posed by Panditji. Panditji has pro-
duced a budget in which the rise has
been to the extent to which we are
oflering services to the peownle. If you
want railway lines in all parts of the
country, if you want more amenities
for passengers, if you want bhonus for
railwaymen_ if you want flve-day we.k
and all that, if you want more reserva-
tion counters, if you want all types
of cooling at railway stations, money
will have to be found, :nd every good
thing will cost.

Whereas the rise has beex there,
Panditji has exempted nine essential
items from the levy of surcharge on
freight. 1 would request that two or
taree more items be exempted from
this like fruits and vegetabies and also
milk because they are perishable com-
modities and they are poor man’s fcod.
Tne poor man lives by fruits, vege-
tables and milk. For certain places,
milk has to be carried by train; for
er»ample, for Simla, milk has to te
carried from Amritsar by train Unless
milk_ fruits and vegetables are exempt-
ed from the levy of surcharge on
freight, the poor man's iife will beceme
more costly than we can expect.

With this, I would come further to
the other points. We have to think of
new trains. The previous Govern:
ment has been talking of its efficiency
Mr. Paswan was speaking a little whiie
ago. But there is one train in this
ceuntry which has been sloweld down
by one hours. The other trains have
been speeded up The Himucliayx Ex-
press which used to start at 9.55 in the
night from Nangal Dam and reach
Delhi at 8.15 in the morning, now
staris at 9.10 ir the night and reaches
here at 8.50 in the morning. The result
is that it has been slowed down by
more than one hour. Also the numbet
of criminal activities in this train has
been increasing.

The Simla people have been demand-
ing starting of a direct train from
Bombay to Kalka. But not to speak ot
Bombay-Kalka, we recently had one
new express from Ranchi to Chandi-
garh. The entire rake is taken to
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Kalka for washing maintenance and
stationing. The Western Command
people are also there in Simla and
they have also been demanding that
the train sheuld be extended right upto
Kalka from Chandigarh because tihe
entire rake is taken to Kalka. But
unfortunately this demand has not
been met, I do not know what is the
reason. You can name it as Chandi-
garh-Ranchi Express or whatever you
want, but please start it from Kalka.
The people of Himachal Pradesh gsnd
the entire country would be grateful
te you for this because tourists go
there; they will use it, as also the arm-~
ed forces.

There is a gauge conversion pro-
gramme. I do not know what had
stopped Prof. Dandavate’s hand at
Sonepat, because the section from
Delhi to Ambala needed doubling; it
had to be decubled because there Is 'ess
capacity on this railway track. 1
thought it would be completed and he
would be looking towards north-west
also. But he started looking towards
other directions, and this pregramme
was stopped. ..,

MR. DIIPUTY-SPEAKER: Prof.
Dandavate is not the Railway Minis-
ter now.

PROF. NARAIN CHAND PARA-
SHAR: ] amn talking of his days oe-
cause he was glorifying his own
achievements. He stopped at Sonepat
and never went beyond. I would re-
quest Panditji to take into considera-
ticn the fact that this is a major sec-
tion—Amritsar-Delhi—and the line
from Ambala to Delhi needs his Im-
medijate attention. The earlier it is
done, the better it would he,

Panditji did another good thing also.
In the rising cost of diesel, he has pro-
posed gradual electrification. Electri-
fication will save diesel and as a ro-
sult, the programme will be more suc=
cessful than it would be otherwise,

Another point which Panditji has-
done well to bring to our notice is the-
fact that the amenities are being ex-—
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tended in various forms—in one form
or another. He has given three packets
of gift tc {he three major cities: an
electrified rail service for the suburban
areas of Delhi, a fly-over for Bandra
and an :ncreased allotment for the
metropolitan transport of Calcutta, I
would reguest Him to give one gift
packet at least, when he replies to ibe
debate, to each cne of States in 1lndia
which have been neglected so far. I
would request him to see that the
States which have sacrificed for the
country are also given some dues.
Otherwise, Bombay, Madras, Calculla
and Delhi are the queen cities of India
and they attract the people. Bul what
about those people who sacrifice every
time and get little in return? .......
(Interruptions). We do not grudge it.
We lhike it but what shouid happen
more is that those people who have
been neglected so far should also be
given their due.

I would also make another reguest
to the Railway Minister. The North-
ern Railway is being re-organised and
another divisicn is going to be set up.
But that should not be opened 1n Delhi
or in a suburban of Delhi. It should
be somewhere in Jullunder of Pathan-
kot so th:it it is available to Himachal
Pradesh, Jammu and Kashmir also.

Another long-standing demand of our
Stale is the location of a sub-office of
the Railway Service Commission for
Northern Railway in these States—
may be in Punjab, or Himachal Pra-
desh or in Jammu and Kashmir or at
Pathankot. Ncw people have to go all
the way to Allahabad. For central
services, people have to come to Delhi
but for service in the Northern Railway
they have to rush to Allahabad which
is beyond them. The sooner it 13
brought tb% side the better it will be.
The Northern Railway headquarters
happens t¢ be in Delhi but the Service
Commission is in Allahabad so the
people frcrm this area are very poorly
represented in the service of Northern
Railway.
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Then, Sir, there is a need for decen~
tralising the recruitment system. Re-
cruitment should be made in such a
manner that all States of the Indian
Union get their due share. Now it is
the other way round. Wherever the
Service Commissions are located and
the headquarters are there, the people
of that area get enough coverage but
the people of those States which are
far away, do not get enough coverage.
Mr. Qureshi when he was railway
Minister promised in the Fifth Lok
Sabha that one of the offices cf this
Commission would be started right
somewhere jn Jammy and Kashmir,
Punjab or Himacha] Pradesh. But t(hat
has not happened so far and lhis
should happen now and immediately.

Sir, I wouid then like to draw your
attention tc two sections of railway
iines which are at present there in
Himachal Pradesh—particularly the
Kangra valley section and the Simla-
Kalka section. There are two railway
stations there which are still without
electricity—Kinnaur and Kzalkoti.
They are wi hout electricity. I wrote to
every Railway Minister but electiicity
has not come. I reqguest Pandity tu
electrify these two stations so that the
Karmacharis who are working there
stand benefited.

Similarly, 1 plead that two other
crops viz. the potato and apple crops,
which are Lthe backbone of the econo-
my of Himachal Pradesh should be in-
cluded in the exempted items so that
our eccnomy dces not suffer.

Another suggestion is that paper
and ctationery should also be included
in tve exempted category. Pupils from
the younger group find it very difficult
because the cost of paper has gone
up. It should find a place in the ex-
empted list,

I request the Minister for Railways
to look to the fact that he is a person
who has remained with us from the
generation of Jawaharlal Nehry and
Motilal Nehru. He is one of the stzl-
warts of that resurgent India which
fought the British and got us freedom
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and he is now engaged in the con-
solidation of the economic gains [for

the benefit of the poorer sections of
our society and I request him to kind-
ly see that the gains from the Rail-
ways flow out to Himachal Pradesh

equally as it flows out to Uttar Pra-
desh and Andhra.

15.59 hrs,

[SHR1 HARINATHA MisrA in the Chair.]

SHRI BIJU PATNAIK (Kendra
para): I rise not to condemn the
Railway Minister but to sympathise
with him I was wondering if he could
consider streamlining the railways in
a manner that will commend itself,
as urged by me to the previous Rail-
way Minister also and my colleague
who is sitting here, to increage the
speed of the railways from 6 miles
an hour to at least 8 miles an hour.
Just now the average speed of move-
ment on the Indian Railways is’ just
¢ miles an hour—for all the trains
taken together. -

16.00 hrs,

Now, 1f this time could be saved
and il 20 to 25 per cent more utilisa-
tion of the rolling-stock could be
achieved, then, I am sure, the Rail-
way Minister, 1f he calculates could
have got hig revenue increased by al
lelast Rs. 200 crores Along with
that, if the Railways were to carTy
goods traffic ag they were designed
to do, then an extra 20 million ton-
nes would give him an increase in
revenue of Rs. 70 or 80 crores. He
neeq not have increased the fareg at
all, I had suggested this to my esteem-
ed friend,, former Railway Minister
who also had many meetings with
the Railway Board. They took the
advice but could not perform. This
was the sad story. Even to-day there
1s no performance. There is only an
increase in railway fares, Sir, there
is a saying in our State.....

MR. CHAIRMAN: He gave a pati-
ent hearing to you,
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SHRI BLJU PATNAIK: There is a
saying in our State that if you waat
to raise the cost and then mmtch tNe
budget, this any widow can do .

That is what is happening here.
If you cannot jmprove the efficiency,
then you raise the fares to match the
cost, By doing that, what have you
achieved? By so doing you have only
raised the cost of all commodities—
you have raiseq the cost of indus-
tria; goods, coal, steel and cement a8
well. Industrial activities will cost
more and more. By so doing Yyou
have only brought about more and
more inflation in this country, We
have been hearing the olq story that
there is only a marginal increase im
the cost of living of .04 per cent or
05 per cent. This js an old story told
by Planning Commission and Fin-
ance. Actually, it comes to 10 times
more, Only the decimal has to be
shifteq behind—not forward.

To-day the climate ig this, Whea
the cost goes up, the vegetable ven-
dor will say that since the railway
fare has gone up their cost hag also
gone up; similarly, the egg vendors
will say that since the railway fare
has gone up their cost also has gone up
for the eggs. So, everytime when you
raise the tax a little, there is a gene-
ral upward movement in the index ~
price. As a result, you have to pay
dearness allowance to your employees.
This is an old story and there is no-
thing new in it. It seems every Gov-
ernment is doing the very same thing.
We thought that since you have got
a government with two-thirds majo-
rity in the House, you would be
bringing forward strong measurea.
That is not So now. Your measures are
as weak as any other Governmen¥s.
The gsame thing continues as it hap-
peneq 10, 15 or 30 years back; there
is no change at all. No ney dimem-
tions have been sought to be achiev-
ed at all. This I regret to gay.

Similarly, even the previous spea-
ker when he spoke he spoke wboub
the neglect of his area, Neglected
area gontinues to be neglected. The
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same thing happened when the prvi-
oug Government wag in power. With
the limited funds, the Minister-in-
charge wanted to develop the metro-
politan areas, Shri Parashar talked
about Himachal Pradesh. I would
talk about Orissa. If Orissa was not
on the coastline when the British
took over thig country, there would
have been no Railway line at all
connecting Calcutta with Madras
for imperia] perference, Since then,
Mr, Railway Minister gall the urges
of the people of Orissa had fallen on
deaf ears only. For example, there
wag a demand from the coalfield
area of Talcher. The railways of
course connecteq that from Cuttack
to Talcher just to get their coal for
running their own locomotives, We
have been pleading for a line from
“Talcher ty Sambalpur. If this had
been done the whole of Western
Orissa would have been served and
Chhatisgarh region would also have
been served. We had gskeq for a con-
necting line from Jagpura to Bans-
rani go that the whole of Bihar
ould be served; we wanteq Talcher
and Rourkela to be connected
through to the Paradip port so that
"the whole hinterland coulq be served.
But nothing has been done. Every-
time the demand is raised the Rail-
way Minister had been saying that
they were surveying it. My hon, fri-
end said previously that one survey
had scen a silver jubilee It may pro-
bably see a golden jubilee. Take the
case of Ganga bridge. 15 Railway
Ministers over the last thirty years nhad
laid new foundation stones at the
same place. But the bridge has not
been constructed. (Interruptions).
Some Central Ministers would  have
been laying the foundation stoneg for
the same bridge but the bridge has
mot yet been constructed. I know
Panditji is 3 devout man, At one
time he was thinking of going and
settling gown at Jagannath Dham
and 1 had promised to give him a
‘math’ there, In the name of Jagan-
nath, may I appea] to Pandiji to
ensure that gome new railway lines
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which I have enumerated earlier
come up in Orissa not only for the
sake of Orissa but also to service the
entire hinterland of South Madhya
Pradesh and South Bihar which are
rich in minerals, .

THE MINISTER OF RAILWAYS
(SHRI KAMLAPAT] TRIPATHI): I
have joineq Delhi with Puri, There
is Neelachal Express, .

SHRI B1JU PATNAIK: That was
the arrangement done before. Only
thing i you have now switched it
on and from 48 hours delay it has
now been reduced to 32 hours. (In-
terruptions).

People of that areg must get some
service from the Indian railways
which they have not, Simillarly, the
urgent needg of the people of Orissa
have been denied even by my collea-
gue, the erstwhile Railway Minister,
Sir, the major portion of South
Eastern Railway passes through
Orissa, that js, Calcutta-Madras and
Calcutta-Bombay route, T know that
1f the British could take the railway
Imme over the sea they neeq not have
crossed Orissa but since major por-
tion of South Eastern Railway passes
through Orissa, the South Eastern
railway  headquarters ghould move
into that area. That also is not there,
Sir, if Assam people say something
for their own good, then some neigh-
bouring Stateg clamour against it.
If Orissa people want the headquar-
terg to be in their State, the Calcutta
people will not agree to it. This is
not the dispersal of wealth oy disper-
sal of jobs or dispersal of opportu-
nities, I hope the, hon’ble Minister
will consider these pointg ang espe-
cially when their colleague, the new
Chief Minister of Orissa, who has just
taken over has said probably on the
Floor of the House or somewhere
that the new railway lines will be
built, at least to keep up hijg face—
if not my pleadings— you will cons-
truct these lines.
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SHRI 8. B, P. PATTABH] RAMA
RAO (Rajahmundry): I congratulate
the Railway Minister for the good
Budget that he has presented this
year. Of course, fares and freight
charges have been increased. Thig is
inevitable, because the Plan outlay
has been increaseq by more then
Rs, 110 crores, for laying new lines,
surveying new lines etc. We in An-
dhra Pradesh are fortunate. We are
getting new lines this year, I must
thank the Minister for the small mer-
cieg shown to us at least now, though
not in the past

No doubt the fares are being in-
creased for ] Clagg and 1 Class A, C.
by 20 per cent; but the increase for
the II Class and for travel of less
than 50 Kms, is comparatively less.
If the faregs and freight are being in-
creased, particularly when there is
provision for increase in Plan outlay
by more than Rs, 110 crores, Wwe
should not grudge it. We cannot have
it both ways. We want improvements
on the one hand for which he re-
quires money Where from will we
get money, except from these sour-
ces? We should not grudge the in-
crease. What the Minister has done

is correct.

I would, however, mention some-
thing about the first class compart-
ments in which we the Memberg of
Parliament . travel. They are in a
hopeless condition. Not evem the taps
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are repaired. There is no electricity.
Things are in such a bad shape.
When they are jncremsing the fares,
they must see that things are put
in order in these compartments.

Secondly, whatever others might
say about jt, I personally feel that
Emergency has done ug real good.
Emergency has done good to this
country, I boldly say it, and I believe
it. (Interruptions), During the pe-
riod of the Emergency, how many
traing were running late? They were
running punctual to the very second.
There were no strikes, The Oppesi-
tion members also know it, but they
will not say it. Every train was
running to time to the very second.
(Inferruptions). Today, how much
penaity are we paying because of the
strike! Till yesterday, the loco-men’s
were on strike, No doubt, there has
been a compromise. But at  what
cosl? T find from the papers that 2
persons have lost their eyes for being
loyal, (Interruptions). In spite of
their doing all this, the strikers are
being pampered; and probably their
mistakes have been excused, I do
not know who has done it. It should
not be done. Proper aclion should
be taken against all those people who
have committeq misdeeds,

What is the position today of the
fast running trains? In the case of
my State, Andhra Pradesh, where we
most]ly have the South Centra]l Ruil-
way, there are 3 important diesel
trains. No. 1 is the Godavari Express
starting at Waltair and going up to Hy-
derabad, That train was keeping time
fo the very second all these years.
Probably not even on g single day in
a month, you could find it running
late, But today the position ig re-
verse. Let us see whether there is
any single day when it reaches in
time. The gecond train is the Circar
Express. It iy supposeg to be very
slow, That traing starts at Kakinada
and goes to Madras. Between Mad-
ras ang Kakinada, this is the only
Express train, This tmain takes so
much time. It is run with a diesel
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engine and always runs late even
though running time is very much
there. As far as Andhra Pradesh Ex-
press is concerned it is supposed to
start at one O‘clock in the afternoon
from Secunderabad to reach here
at the gsame time the next day.
How many days in a month does
it reach in time? It is generally
late unlike the Tamil Nadu Express
and K. K. Express. They must be
made to run in time because they
are fast trains. These Express Trains
are late by several hours not for a
day or two but for several weeks and
months. Hardly there is 3 day when
they run in time, So 1 would like
the hon. Minister to see that the Rail-
way Board directs them tgy see that
these trains run in time.

I am glad that he has exemptel
certain commodities from the freight
surcharge because it is necessary for
the poor man to get his due. The
prices will go up unless they arc
exempted from the freight surcharge.
But what is the position today? The
other day, in the Consultative Coni-
mittee meeting, the hon. Railvay
Minister said that now the position of
wagons js better than before It is
probably so. But it is not g question
of better position; the question is: is
it adequate at least for the essential
goods? That is necessary if you want
to maintain the prices at the proper
level.

What is happening today? I can
give you my own experience. My
district is predominately an agricul-
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tural development district, agricultu-
ra] produce producing district. There
are agro.industries, rice mills, sugar
mills ang all that. The product ef
these agro-industries come under es-
sential commodities. Both the people
of sugar mills and the rice mills came
to me and said that there was no
wagon supply to them, I passed on
the communication to the hon. Minis-
ter of State, There was a communi-
cation issued by the Divisiona]l Office
Commercial Branch, Vijayawada
wherein they had allotted a certain
number of wagons on each day for
each commodity from each station.
1 quote from the communication, It
says as follows:

“Any appreciation for every 14
days’ period should be sent by the
SMs concerned about the compliance
of the Quotas fixed. In case any
difficulty is faced the same should
be broﬁght to the personal notice
of Sr. DOS/SR.DCS and letter ad-
dressed to them by name,

On the 25th of last month, when it
was brought to my notice that the
quota of sugar had to go to West Ben-
gal and no wagon was being supplied
even though two wagons were to bo
supplied every day from Kakinada
Fort station, I requesied the AT.S,
Rajahmundry, who is in charge, to see
that this was complied with. He plea-
ded his inability and told me that
I should speak to his seniors at Vijaya-
wada. I did speak to his senior, D.C.S,
at Vijayawada on telephone. Hg alse
said that they were helpless as they
did not have enough wagons. What
is to happen to the stock held by the
mi'ls® How will it reach the other
end? 1If it does not reach the cther
end the prices will go up there. Ig it
not also the responsibility of the rail-
ways tg see that prices are maintained
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at reasonable levels? I can tell you
they wanted 11 wagons and with great
difficulty, before the end of the month
they were able to supply three wagong
—they were supposed to supply 2
wagons per day. Then I am told that
the remaining stocks were lifted by
trucks. What does it mean? It means
higher prices. Unless adequate vagon
supply is made for essential commodi-
ties, there is no point in sayng that we
have not increased the freight.

I now come fo my constituency—
Rajahmundry. It is necessary for the
hon. Minister to instruct them to have
a look at that station. Perhaps it was
built during the British days; not
much has been done after that except
tp touch il up here and there. It has
not even been covered fully. Impor-
tant trains come there; during rainy
season the people feel a lot of difii-
culty to get into the trains. They are
completely drenched before getting
into the train,

There are not enough seats or ac-
commodation for passengers going
from that station in the trains. Rajah-
mundry is an important station. It
is a business and commercial centre.
A number of industries are there. For
some Of the important trains at least,
the Howrah Mail Circar Express,
Gadavary Express and Coranonadl
Express there must sufficient number
of berths allotted from that stateion.
The public, the commercial concerns
and other associations, such ag the
President of Lions Club and Rotary
Club, have been writing about this.
but they got only a ‘no’ from the ad-
ministration. Not that I am not aware
of what good the Administration is, for
whatever I have spoken now, I am
sure. they will yet send me g very
polite reoply tomorrow, for every-
thing ‘no’ ‘no’, and nothing else. 1
dg not want them to repeat that. Now
that able and experienceq Minister
Kamalapathiji ig there, he being a
good administrator and being in the
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compény of two other good Minister
colleagues who are capable people
and with the good name that the
Chairman of the Railway Board has,
I am sure that they will impiove the
system ang I hope by the time I have
to speak in the next budget I will
not be made to repeat these things,
which I have been doing for the last
two or three years, With these
words I support the budget.

SHRI SAMAR MUKHERJER
(Howrah): At the beginning I thank
the Railway Minister, Railway Ad-
ministration and the Loco workers
for coming to a settlement of the
loco-strike, at least just on the eve
of the debate on the railway budget.
The strike started on some small is-
sues but that is an expression of the
growing discontentment among the
railway workers, That is why the
strike spread and continued. 7T thank
the Minister and the Raillway admini-
stration for intervening and for hav-
ing brought about a negotiated set-
tlement, I hope this spint will be
maintained in resolving the problems
of the workers in the future also.
Negotiations took long hours Ne-
gotintions went on for two days. In
the course of negotiations, it looked
as if there will be no reconciliation.
Negoliationg were dropped. Again
there was an appeal. There was
an intervention, Subsequently, a
settlement has been arrived at. But
stlill there ig some hitch at Ambala.
I reported the matter to the Minister—
when the loco staff were going to join
work, in a demonstration someone
who worked as a black leg, got fri-
ghtened. He felt that they were go-
ing to attack him. The matter was
reported by him to the police. Po-
lice behaved in such a way that there
was lathi charge ang s0 stoppage of
work at Ambala, Anyway, the
Minister has assured that he will in-
tervene immediately. My point is
that this discontentment has accumu-
lated for various other reasons; it is
not only simply on the question of
their service conditions in Railways.
Ilowever, t3 tiat T will come lator on.
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In this Budget there has been extra
rise in fares and freights. This was
normally expected. We told this
before interim budget, because it is
election time, it 1s peing pnstponed,
etherwise votes will go against the
ruling party, These will be coming.
So, these haye come. Just before
the starting of the Session also
another hike came on fertilisers, pe-
trol, diesel and chemical products.
Another is coming. To-morrow, this
will come on a bigger scale in the
Budget proposals. All this should
not be looked in isolation. That
is my main point,

These are the expressions of serious
crisis in our economy and day by day
it is accentuating. The crisis has
reached a stage, whichever measures
you may take, remaining within this
of the preseni system, you cannot
solve it because it is a vicious circle
ROW. The price of coal increases.
Generally we expect that it will lead
to an increase in the expenditure of
the Railways. Price of diese] increases,
We feel that it will have its effect.
Since there has been an increase in
railway freights, it will have effect
on the consumer prices. This is
s0, because businessmen are quite
competent to shift the burden on to
the commmon  penple. Naturally
there will be a large wave of de-
mands for increase in wages, bonus
and dearness allowances. If you
concede, then your cost will further

increase. ~ So, you have reached a
dead end, the solution has to be
thought very seriously. How to

come out of it? It should not be the
main concern of the Railway Minis-
ter. This is the responsibility of
the entire Central Government to
tackle this crisis, This imposition
of further rise in freights and fare

“3,1 lead to further inflatiom and
geheral price rise.

In your Budget speech you have
said that there has been extrp allot-
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ment of Rs, 110 crores in the Plag allot-
ment. It hasg been raised from Rs.

660 to Rs. 770 crores. Last year
it was Rs, 660 crores, Now there
is 20 per cent inflation. Calcula-

tions will reveal this 20 per cent
means further rise of 20 per cent.
This additional Rs. 110 crores means
even lesg than the original amount
Rs. 660 of last year. So in real terms
of purchasjng power it is not an in-
crease in the amount. Really the
purchasing power of the money which
was last year is not even fully cover-
ed by additional increase of Rs. 110
crores, This is the nature of the
crisis. 1f you add some more money,
because the value of the mo-
ney is going down, tne purchasing
power of the money is eroded. So,
whatever amount you may add, actu-
ally this is not adding to the real
requirement of the Budget.
Actually, if you consider the role of
railways in the context of the total
economy of our country, the Econo-
mic Survey in the very first page says
that railway is one of the very im-
portant infrastructures, along with

coal and power, It says in the first
para:

“Owing to the poor performance
of power, coal and rtailway trans-
port, the infrastructure emerged as
a severe bottleneck on preduction.”

This is what is happening. The
entire economy is being very serious-
ly affected. On 4th June, our Minis-
ter made z speech in the consultative
committee meeting whera I was pre-
sent. He said that nearly 80 per
cent of the freight traffic is borne by
railways. This mean the railway oc-
cupies g very vital place in our eco-
nomy as an infrastructure. The
railway is in a very serious condition
of deterioration. He gaid,

‘“However, I cannot help mention-
ing that there was general deteriora-
tion in rail operations when the new
Government assumed office 1n
January this year.'’
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In his speech yesterday also, he has
mentioned that there has been general
deterioration. The only difference
is, he laid the entire blame on the
past Government. I think that is
not proper, Thig was our criticism
against the past Govermirent alsg that
they were also pursuing the same old
policy which earlier the ruling Con-
gress Government was pursuing. You
know the British separated the rail-
way budget in 1924 from the general
budget. S8ince that time the railway
is bearing the burden of giving divi-
dend to the general revenuc. That
burden is not yet lightened. You
are carrying on this traoditicn since
1924, whereas the railways reguire
huge amounts of investment and for
that you are searching for funds.
Now you are coming with a solution,
iz., more and more burden to be
placed on the passengers and ithe
poor man by increasing fares und
freight charges. Our party has been
telling repeatedly from the very be-
ginning that the role of the railways
should be that of 5 public utility ser-
vice, Here you are running the
railway as a commericial concern.
The railway cannot play thicz double
role in today’s Indian economy. The
railway shoulgq be more and more
a public utility service. It is anm
infrastructure demanded by the entire
economy of the country, The rail-
way should serve that wmurpose for
developing national integration. That
is why the demand on the railway is
growing at a rapid pace ang the rail-
way is only limping behind.

In that speech, the Minister stated:

“Indian Railways carry over 850
crares of originating passengerg an-
nually, i.e. about 1 crore passengers
a day. In the last three years
alone, the increase has been 36 per
cent. Our aim is tp provide more
passenger trains and {o ensure qui-
cker safer and more comfortable
journey.”

If the increase in passengers within
3 yeurs is 36 pey cent, you cannot
increase the mumber of trains by 36
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per cent to cover this increase. You
may introduce gome new traing and
you may attach some more bhogies to
the existing trains. But the increase
in passenger traffic is taking place at
such a rapid rate that the railway is
not able to meet it. That is why,
we see the unusual scenes. The
entire roof is covered by the passen-
gers. Some day I was at Lucknow
Station and I saw there that when
a train reached the station the inside
passengers would try to come out and
those who were outside, were {irying
to go in, The result was that there
was exchange of blows. This is a
regular feature. How long will this
situation continue? At the plat-
form there is no place even to sland.
It is so jampacked with the incoming
and outgoing passengers.

Similarly, you have to send food-
grains and other commeodities to dis-
tant places. You have to cover the
entire market of the whole of India.
If 80 per cent of freight is dependent
on Railway, you canno{ reach there.
Then develops the crisis. Two months
before, in eastern part, there was ab-
solute stoppage of power plants. Why?
Because there was no ccal. If coal
does not reach power plants’ there is
no power. Why was there no coal?
Beacuse there was no power. So,
one is affected by the other. Then
the argument came that there were
ne wagons. So, here the question of
infrastructure is very important in
our economy. In the Budget speech,
he has mentioned that fhey have made
improvements in wagon supply. But
that you are doing as an emergency
measure. This should not be consi-
dered to be the general feature. You
said that there is accumulation of coal
in the power plants. But that you
have done at the cost of other sectors.

When the number of passengers is
increasing—36 per cent in three years
i.e. 12 per cent in three years—
the load on each coach is increasing.
But there is mo commensurate in-
crease in the staff. Thei- workload
is mow double or treble. They are
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very much discontented. The main-
tenance of the trains is seriously neg-
Jected. I am giving an overall picture
of the position in which the Rail-
ways have now reached. The solu-
tion suggested here, according o me,
is no solution because, again, it will
increase the price of other com-
‘modities. Then after the General
Budget, the price of those commodi-
ties will further rise. Further rise
in the price of diesel will affect the
Railway's economy. Further rise in
the price of coal will affect the Rail-
way's economy,. You run the Railways
on commercial basis. So, again, you
will raise the passengers’ fares and
freights. This is a vicious circle.

Actually, what is the importance
given by the Government to the
Indian Railways? I have got with
me the report of the Rail Tariff En-
quiry Committee. They have made
some suggestions. On page 5 they

say.

“The development of route length
of the Indian Railways in the whole
period of almost thirty-five years
since Independence has been halting.
. Beginning from 53,596 route Kms. in
1950-51, the route length today hardly
exceeds 60,000 kms., thus showing an
average annual increase of less than

10.34 per cent.”

So, you don’'t blame simply the
Janata Government. This is the over-
all review of the progress of our rail-
ways.

*“. .. Thig may be compared with
a country like China which inherit-
ed a Railway route length of 22 007
kms. in 1949 which has increaseq tn
over 50,000 route kms. by 1978. The
route length in India, whether in
terms of population or land area,
compares very unfavourably writh
not only the economirally richer
countries of the world, but even
when compared with countries like
Malayvsia, Algeria or Egynt in terms
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of population of Sri Lanka in terms
of land area.”

“Thig ig the neglect which the Gov-
ernment has shown to the Railway,

In another place it is stated en
page 5 of thig Report:

“The outlay for Railways as a
percentage of total Public Sector
outlay declined from 20, 21 and 19
Per cent in the first three Plans to
8.8, 7 and 4.8 per cent during the
fourth, fifth ang sixth Plan (pro-
posed) periods. Outlay for Rail-
ways as a percentage of outlay for
Transport and Communication Sec-
tor declined from 58.5, 66 and 68.3
per cent during the first three Plan
period to 40 30.2 and 30.4 per cent
during the fourth fifth and sixth
Plan (proposed) periods.”

So, this is the cumulative result
foday of thig gross neglect of the Rail-
ways. That is why serious thought is
necessary on the part of the Govern-
ment to change the present policy
and to give the Railway that much
priority which the most important in-
frastructure deserves.

There i a clamour for develop-
ment in the backward areas, the most
iust demand, yearg after years, but
there ig ng remedy because there are
No resources. We cannot blame the
Railway Minister for that. That is the
only solace. That is why I was joking-
ly telling that there has been Silver
Tubilee of the laying of foundation
after 25 years. But does this confirm
the requirement of a developing coun-
try the economy of which ig growing
and developing? Can economy grow
and develop if the maost important in-
frastructure is in a state of such chaos
and crisis? It cannot develop. That is
why. ...

PROF N G. RANGA (Guntur):
There should be more gstrikes?

SHRI SAMAR MUKHERJEE: If
there is ng strike, wil] everything be
solved? If you think that if there is
no strike, all these are solved. ...
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PROF. N. G. RANGA: There will
be more strikes. (interruptions),

SHRI SAMAR MUKHERJEE: The
over utilisation of the railway tracks
requires. . (Intermptiom).

AN (HON, MEMBER: There will be
more strikes.

SHRI SAMAR MUKHERJEE: All
right, I am coming to that point, my
friend, You are well gettled. For a
nasual labourer whose cost of living
is rising or jumping—in one year 20
ver cent rise in prices—will he not
demand rise in wages?

PROF. N. G. RANGA : Locomen are
not casual workers.

SHRI SAMAR MUKHERJEE: Is
it that because of the strike, inflation
i+ arowing (Interruptiong). This Iis
anti-working class psychology. This
15 1re outlook of the bourgeois exploit-
ing classes, I am bound to say this
because sirikes come when prices
rise, strik¢g follow the rise in prices.
It is not that because gf the strike
prices rise, So long you did not give
bonus to railwaymen, but did that
meap that there was no rise in prices?
Prices were rising, you did not give
bonus. Bonus you have accepted only
veiy recently and that is also tagged
with production. Now you will give
the alibi that because Rs. 13 crores
have been given, there ijg a jump in
prices. It ig a lie. You must try to
understand the character of the so-
ciety in which we are living, It is a
capitalist society. It igs baged on ex-
ploitation, and the ruling party and
the Government are helping and de-
pending on the monopolies, big busi-
ness houses and feudal forces. That is
wh. there is polarisation, That ig why
the whole economy is now landeq in
the present position, It is bound to
crash. (Interruptions)

MR. CHAIRMAN: Order, order,
How much time will you take?

SHRT SAMAR MUKHERJEE: I will
finish in ten minutes,
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MR. CHAIRMAN:: You have taken
20 minutes, Thirtyseven minutes have
been allotted to your party, and there
are three more Members from your
party who want to speak.

SHRI SAMAR MUKHERJEE: 1
know.

MR. CHAIRMAN: You can take all
the time if you want, I have absolu.
tely no objection.

SHRI SAMAR MUKHERJEE: This
is a book called Year Book circulat-
ed by the Railway Ministry. I am
reading from pages 120-121:

“In many of the foreign countries
the gaps in revenues .are made up
by the Government in the form of
revenue grants or subsidies, In most
of the countries, the railwayg are
now compensated for the losses
they incur in consequence of their
public service gbligationg such as
operation of uneconomic sexrvices,
complying with price restraint or-
ders and carrying certain traffic at
concessional rates. The practice in
this regard varies from country to
country, but the reliefs are mainly
in the following forms:

“ . ..Recognising the need to com-
pensate the railway undertakings
for such losses, for instance in 1976,
the West Government subsidised
their railwayg to the tune of DM
10.5 billion, the British £ 27.5 mil-
lion and Dutch dollar 250 million.
American (Control) Dollars 3.3 bil-
lion, The subsidy expressed in terms
of percentage of the total receipts
comeg to 63 per cent for Belgium,
61 per cent for Luxemburg, 80 per
cent for Italy, 50 per cent for West
Germany, 30 per cent each for
France, Denmark. Holland and Bri-
tain and 20 per cent for Ireland.”

Thig is how the Railway is treated in
many other countries. I want that our
Government should consider the Rail-
way to be a very important infra-
structure, It is a very important public
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utility service. That is why, all at-
tention must be given to it, to develop
it and to improve it and whatever
may be the Joss, the gocial burden
should be borne by the Government
and that burden should not be placed
on the passengers, on the poor people
by raising the fareg and freights. That
is my main point,

17 hrs,

Then comes the question of strikes.
Strikes came in Railways very late.
It wag only in 1874 that there was an
all-India Railway strike, Strike in
industrial establishments is a normal
thing and it is a trade union activity
throughout the world. Whenever the
workers failed to get their demands
fulfilled, when all other avenues arc
exhausted, they resort to strike. Strike
is not a pleasant thing to the workers.
Strike means starvation to them. If
ithe sirike continuesg for three months.
the worker's whole family will starve.
Police force ig used and the workers
are even beaten, The workers have
this experience. But when they have
no other alternative, if the manage-
ment or the administration or the
Government is not responsive tq their
genuine demands, they have to resort
to strike. In the Railway strike in
1974, six demands were placed before
the Government and all these demands
were trade union demands and one
of the demands was the one to which
Prof. Dandavate referred viz., parity
with the public sector undertakings,
pending fulfilment of the demand for
need-base(l minimum wage. He has
given some comparison. I have also
some facts for comparison, Today we
follow a particular principle viz.
similar wages for similar work same
wageg for same work. But that prin-
ciple is not being applied in the case
of Railway workers. 1 will give an
example,

A loco driver who brings in a load
of 40 box wagons to the doors of
the gteel plants driving a locomotive
with 2200/2800 horse power covering
gradients of 1.30 or steeper in Dangoa
posi-Noamundi area to Durgapur Steel
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Plant is placed in the scale of Rs. 330—
560 and his Assistant in the scale of
Rs. 200~-350, But the loco operator and
Assistant of Durgapur Steel plant who
takes the 40 box wagons in the plain
area with locomotives with varying
horse power between 275 to 1400 horse
power which is muchless — (and >nly
1400 hp locos can draw 40 box wag-
ons) are fixed in the pay scale of Rs.
650—1140, This is the difference. They
do the same job. What about that
theory—equal pay for equal work?
That does not operate, That is why
the discontent is there. Because the
cost of living is daily increasing, be-
cause the real income of the worker
is daily eroding, they resort to agita-
tion for their survival, If the Govern-
ment 1s sympathetic to the worke:~
and if the Government is very much
alive to their demands, then the stri-
kes can be easily avoided. Nobody
wants strike, Strike is the last wea-
pon in their hands.

The question of casual labourers
has been repeated]ly raised. But still
that system is there, What is mention-
ed in Part IV of gur Constitution viz.,
the Directive Principles? It ig stated
that the Government should pursuc
such policies whereby a man has the
right to work. The right to work in
a socialist country is a fundamental
right, But in our Constitution, the
right to work is u directive principle.

The reports are coming daily that
cven loco casual labourers whe are
working for years together are not
registered. They are not given the
privilege of semipermanency; they
are not absorbed. They are only
casual workers. Some of them have
absorbed but a large number of them
are still outside

The contract system is still in
existence. Now, because you are with-
drawing steam locomotives, those
who work for loading and unloading
coal are very much afraid, When-
ever we go to them they come to us
making, “What will be our fate if
steam locomotives are completely
abolished?” If you switch over to
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electrification, where is the sgecurity
of job for these men? What will be
their future? That guarantee must
be given to them. The contract
system must be abolished. The Gov-
ernment hag got passed an Act for
the abolition of the contract system.
According to that Act, g body has
been formed. That body has also
recommended that for railwaymen
also the contract system must be abo-
lished, But it is the Railway admi-
nistration which ig opposed because,
according to their principle, the
railways shoulq be run onp a commer-
cial bosis, So, there should be no prin-
ciple, no human aspect, through con-
tractors, you give them less wages and
you take more work from them. So
a contractor, a middleman, is exploit-
ing them tremendously. There are no
principles or directive principles or
objectives or anything else excep a
commercial basis, That js why the
aquestion of contract system, the ques-
tion of casual labour, the aue-tion of
opprentices, the question of other sec-

tiong of workers such as
canteen  and Catering Workers
etc., are yet hanging n

the air, About the six demands
which were raiseq during 1974 strike,
nothing has been done. They have
repeatedly said that railways should
be considered as an industry. But
that has not been conceded.

The locomen work under extreme
heat; they work in steam engines
which are very old. I have got even
a photostate copy of an engine which
was run by that Joco drivers in
Sampla Station incident on that day.
That was manufaclured in Canada in
1945. The Canadian compnay which
manufactured that engine gave a
guarantee of 5 years. These locomen
are still driving that type of out mod-
ed engines. More than 25 per cent
of the rolling stock has become com-
pletely unusable. But they are still
being used. These locomen are be-
ing forced to take out those engines
because the wage has been fixed
according to their mileage. Unless
they bring out the engine they will not
get the mileage. 75 per cent of their
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income comeg out of that mileage,
Even the locg incharge who certifles
whether an engine ig fit or unfit is
bound to certify as “fit”. Otherwise,
the family of locomen will have to
starve These are the hazardg with
which the railwaymepn are to work
now. I hope the hon. Railway
Minister will give serious consideration
to all these things and try his level
best to improve the relations inside
the railways, For the improvement
of the railways, a basic change in the
policy is absolutely essential. With-
out that, you cannot solve this prob-
lem and you cannot extend the rail-
way throughout India and you will
harm the economy, The economy is
in the midst of a deepening crisis
The railways cannot fulfil its role.

I totally appose the imopsition of

extra passenger fares and freight
levies,
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DR. A, KALANIDHI (Madras Cen-.,,;.

tral): Respected, Sir, at the outset I%
offer my sincere thanks to the hon'ble
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Minister for Raliways and Finance for
having extended the tenure of the office
attending thg rapid transjt system at
Madrag till. 30-6-1880. I request the
hon'ble Minister 10 extend the toerm of
the project upto 31-12-1980.With the
present set-up this extension is an
absolute must. In case the project office
ig disbanded on 30-6-1980 it implies
that the scheme for Madras is aban-
domed and Madras city will not have
this for years to come.

I hope that this RTS project which
s a must for Madras city will be in-
cluded in the ensuing Five Year Plan
wven if the air from the World Bank is
not forthcoming, At this juncture it is
to be noted that the Rs. 450 crores
Calcutta project is expected to be com-
pleted at a cost of Rs.600 crores, More-
over, it is reported that a sizeable
sum allotied for the last year has been
surrendered whereas the project cost
of the Madras city will be only 73
crores to be spent in five years. Though
the length of the scheme is reduced,
this can effectively meet the needs of
the commuters in the southrn sector
of the city fropn Madras beach to
Liuz, and beyond that the roads can
take care of the traffic, Ience the
Planningg Commission, the Finance
Ministry and the Railways should iake
up positive steps 19 ensunz that at least
this small schem~ for Madras which
is only surface-cime-elevatzd one rot
involving any foiwign exchange is in-
cluded in the Plan and in the mean-
time a token provision is made so that
preliminary work such as detailed des-
igning and planning etc, could be com-
veleted and construction works start-
ed immediately, the green signal has
been given by the Planning Commis-
sion. At the last Se sion of Parlia-
ment the Finance Minister and the
Planning Commissio, had stated that
a decision with regarq to the rapid
transport gystem for Madras could be
taken only after submission of the re-
rort of the “committee on national
iransport’” As per press reports this
committee hag submitteg its report to
the Prime Minister, It is observed
they have very strongly stresseq the
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need for rapid transport system for
Madras. An extract from thers
reads ag follows:

“A new railway line will have to
be taken up soon from Beach to
Bharathi Salai 10 meet the growing
needs of the Madras commuters,
It is the first phase of the Madras
rapid transport system estimated
to cost Rs, 24 crores....The Com-
mittee has also recommended opti-
misation of the metre gauge railway

line from Beach to Guindy on a

priority basis.”

The Committee have also
that—

added

‘“Electricity should as far as pos-
sible constitute the motive power
for transport. In this context the
Committee favourg rapid transit rail
systems for metropolitan towns.
The traffic density is beyond the
capacity of any road.based trans-
port systems. B |

These rapid transit systems sho-
uld ag far as possible, be above the
ground, as underground railways
are prohibitively expensive.”

The scheme suggested for Madras
meets all th. stipulations of the Com-
mittee, Also, the Pallavan Transport
Corporation have stated in very clear
terms that they will not be abes to
cater to the future traffic which ig in.
creasing day by day.

An anticle that has appeareg re-
garding the increase in fares by the
Pallavan Transport Corporation con-
sequent on the increase in diesel cost
from 12-6-1980 say this:—

“The metropolitan wing of the
PTC which consumes 90 kilo-liters
of diesel a day, will have to pay Rs.
2.50 crores more a year. Consequent-
ly, its fuel bill will go up to Rs.
7.75 crores and its total expenditure
about Rs 30 crores in a full year.”

This explanation strengthens the cag®
for rapid transit system such an in-
crease in fareg would only astract tripe
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to the public transport system from
the private sector, car scooter etc. and
to the commuter problems,

Incidentally I would like to bring
to the hon, Minister's notice the
Prime Minister’s hint on the hike
in the price of petroleum products.

“Prime Minister Indira Gandhi to
day (Jurne 5th, 1980) Thinteq at a
possible like in the priceg of petro-
leum proucts.

Talking informally with newsmen
Mrs. Gandhi remarked that the Gov.
ernment cannot go on subsidising
the prices of petroleum products.

India, whose need for oil is great,
was being ‘double-squeezed, Mrs.
Gandhi said.

India could not afford to pay the
prices which developed countries
paid after raising a hue and .vy.

Mrs. Gandhi said, because of its
sizo and population, the oil export-
ing countries considered India as a
developed country. ‘So we get squece-
zed both sides. There is nothing we
can do about it.."”

Taking into consideration the traffic
potential the need for a project, the
cost involved, availability of land,
manpower, materials and expertise,
this project will be the cheapest and
which could be completed within the
stipulated period without much diffi-
culty.

This will, if implemented at right
earnest, go a long way in relieving
the traffic congestion and aid the ex-
pansion of the extemded areas,

Traffic studies of the metropolitan
project and the increase in ihe rate
of growth of population of the Madras
City ang the suburbs had revealed
that the rapid transit system only
could meet the demand of the future.

Considering the cost of the Caleutta
project and the meed ot the Madras
Project, the finanece required for the

© JYAISTHA 27, 1002 (SAKA)

1960-81—Gen. Dis. 290

Madras rapid Transit System could b2
accommodated within the plan alloca~-
tion without waiting for the World
Bank aid.

I also request you, Sir, that the exi-
sting rallway line to ICF from Villi-
vakkam may be extended upto Arum-
bakkam and energised to meet the
demand of the day, arising due to the
proposed shifting of kothawal market
situated at present in George Town
and the setting up of smal] scale in-~
dustries and the population in the ex-
tended areas. This project may please
be taken up immediately, to be in
phase with the growing Madras City
jurisdictions,

Tn induce people to move away
from urban areas, the extended areas
have to be taken care of in all res-
pects, The uppermost need of the ex-
tended areag is communication. But
this aspect is not at all looked into at
the appropriate time and implemented
systematically, The commuters un to
and beyond Tambaram and up to
Cnengal pattu and Kancheepuram are
experiencing lot of difficulties {for
want of proper and timely Electric
Multiple Units in adequate numbers.
The oul-moded E.M. Units now running
at present from Madras Beach to Tam-
baram have to be replaced immediate.
ly and additional units have also to
be added to cope up with the growth
of the commuters. Indents placed by
Southern Railway for the supply of
additiona] E.M. Units have naot yet
been supplied for the past ten years.

Action must be taken gt the ear-
liest to supply the required E.M. unit
coaches immediaily to relive the
congestion, before the system breaks
down, due to over-loading of com-
muters, etc. and enormous pressure
exerted on this system. Even though
the hon. Minister has promised to do
something in the interim budget_ there
is little progress achieved in this dir-
ection.

Regarding the welfars measures for
the employees, I want to stress the
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need for a proper machinery to loox
after the interests of the staff employ-
ed in the “Personnel Branch” of the
different Railways under the Railway
Board, The Personnel Branch staff
looking after the interests of other
railway personnel could not get their
grievances redressed, since they cou.d
not approach anybody else. Attention
must be paid in this direction and the
General Manager’s personnel staff
must be made responsible for the red-
ressal of the grievances of the per-
sonnel branch staff,

I thank on behalf of the DMK party
and the people of Tamil Nadu the
hon. Minister for Railways for hav-
ing provided sufficient funds in the
Budget for the Tirunelveli-Nagarkoil
line so that these could be opened
to traffic during the current year. The
long awaited demand for the provi-
sion of new railway lines belween
Karur - Dindigal-Madurai-Tuticorin-
Tirunelvelli should be taken up imme-
diately, though you have said that it
is under consideration. Consideration
alone is not emough, it should be taken
up immediately,

Yet, another scheme for which the
people have been awaiting eagerly in
the context of high petrol and diesel

- prices is the electrification of the
Arakonam-Jolarpet line. The new line
from Samraj Tlagar to Palani wvia
Sathyamangalam, Mettuppalayam,
Tiruppur, Dharapuram-Palani should
also be taken up, as the hon. Minister
is a very religious and orthodox man.
It will not only help at the inter-Stat:
level, but at the inter-distriect level
also,

With these words, I conclude my
speech.
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The Lok Sabha then adjourned till
Eleven of the clock on Wednesday,

June
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